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BEFORE THE HON’BLE NATIONAL GREEN TIBUNAL
WESTERN ZONE AT PUNE
ORIGINAL APPLICATION NO. 220 OF 2023 (WZ)

Earlier Original Application No.718/2023 (PB)

In the matter between:

SUO MOTO

In re : News item appearing in the Indian Express

Dt. 30-11-2023 tiled Fire at Chemical Plant

In Surat 24 Workers injured .... Applicant
Versus

State of Gujarat through Chief Secretary

& Others .... Respondents

Affidavit-in-reply for Respondent No. 5
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1. Affidavit-in-reply on  behalf of|1-6
Respondent no. 5
2. Letter dated 22.12.2023 issued by |7-9

Deputy Director Industrial Safety and
Health Surat to Collector and District

Magistrate Surat for appointment of
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committee to prepare investigation

report related to the incident.

3. Report of Joint Committee 10-185

Date: 14/03/2024

Ahmedabad Adyv. Parth H Bhatt
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IN THE NATIONAL GREEN TRIBUNAL, WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 220 OF 2023(WZ)
Earlier Original Application No. 718/2023(PB)
IN THE MATTER BETWEEN :
SUO MOTO
(In re: News item appearing in the Indian Express dated 30.1 1.2023
Titled: Fire at Chemical Plant in Surat 24 workers injured)
VERSUS

STATE OF GUJARAT AND OTHERS

FIDAVIT BEHALF OF THE RESPONDE -

I, V. ]. Bhandari, Age:29, Adult: Male, Occupation : Service; the Deputy
Collector, Surat  city ); having address at: Jilla seva sadan -2, A wing, 3" floor,
athwaline, surat, do hereby file this affidavit as under:

1. 1 say that I have read and understood the application and the orders
passed by this Hon’ble Tribunal. I say that I am conversant with the facts
and circumstances of the present case and being duly authorised by the
Respondent No. 5, I am competent to file this affidavit as under:

2. 1say that 1 am filing the present affidavit in compliance of the direction
issued by this Hon’ble Tribunal, vide order dated 10.01.2024. I say that
1 reserve my right to file a further detailed response, if required or
directed by this Hon'ble Court.

3. | say and submit that vide the aforesaid order dated 10.01.2024, the

Hon'ble Tribunal has issued the following directions:
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" Since it has come on record that the District Collector has constituted
a committee and conducting an investigation, we direct that the
Respondent no. 5 shall submit a detailed reply affidavit stating therein
the status of the enquiry and if it is completed, a report of the same
shall also be brought on record for our perusal.”

. In this regard, I most respectfully submit that the inquiry initiated by the
Respondent 5 has been completed. A copy of the said report is annexed
herewith and marked as Annexure R1.

. I further say and submit that a detailed summary of the said report is as
undes:

i Formation of the Committee:

On 29.11.2023, early in the morning there was a blast with
fire in Aether Industries Ltd situated at plot no. 8203, GIDC
Sachin, Ta. Choryasi, Dist. Surat. In this context, the Disaster
Management Centre, Disaster Cell, Janseva Kendra, Collector
office, surat has formed an committee to investigate the
accident on 29/11/2023. The details of the members of
committee is as follows:

Sr. No. | Committee

1 Deputy Director, Industrial Safety &
Health, Surat
Regional Officer, GPCB Pandesara, Surat

3 Police Inspector, GIDC Sachin police
station, Surat

4 Chief fire officer, Surat Municipal
Corporation, Surat

(2>
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Task given to committee

The meeting were held by the committee members &
following steps decided:

1. To undertake visit of the site of the accident in factory
2. To ascertain probable causes of accident

3. To collect the information on steps taken by different
departments.

4. To collect the information on compensation of Died
workers.

Probable cause of accident.

While investigating the details of DCS contro]l penal chart,
raw materials, finish products, production processes,
photographs, statements of witnesses and footage of CCTV it
seems that on date 28.11.2023, the night shift started from
22:30 hours to the occurrence of accident i.e. in early moming
at around 01:48 hours on 29/11/2023, No instruction was
given to the plant operator to start the pump having ID no.
MCC1-5F1 situated at the bottom of the tank containing
solvent mixture (THF+Toluene+water) and also no request
was received from the solvent recovery plant personnel to
transfer the solvent mixture (THF+Toluene+water) from the
tank and by further investigating the DCS graph of the level
indicator having ID no. 2810-3061 collected from factory, on
date 29/11/203 early morning from 01:41 to 01:48 hours, in
approximately 6 minute the level of the solvent mixture
(THF+Toluenet+water) tank was reduced from 81.7% to
55.9% which is approximately 3800 litters of solvent mixture
(THF+Toluene+water) was leaked from the tank is clearly to
be believed because the pump having ID no. MCCI-5FI]
situated at the bottom of the tank containing solvent mixture
(THF+Toluene+water) wasn't turned on. So the pipeline and
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fittings connected between transferring pump and 15 ki
solvent mixture (THF+Toluene+water) tank got broken and
the solvent mixture (THF+Toluene+water) got leaked which
formed the vapour could which in turn resulted in the
explosion.

Details of Died workers

iv.

Sr. Name of Worker

No.

1 Santosh Viharilal
Vishwakarma

2 Sanatkumar RAdheshyam
Mishra

3 Dahrmendra
Nadendraparasad

4 Ganesh Javaharprasad

5 Sunil Chhangu

6 Abhishek Alchilesh Yadav

7 Divyeshkumar Narsinhbhai

Patel ( date 29/11/2023)
Pramod Gautam

Chitranjan Kumar

10 Manoj Mukhiya

11. Narendra Pathak

(Died after finalisation of
Report)

v.  Steps taken by different departments

Deputy Director, Industrial Safety & Health, Surat, Regional
Officer, GPCB, Surat, Police Inspector, Sachin GIDC police
station Surat and Chief fire officer, SMC, Surat reached and
the incident place and took below steps. I say that the steps
taken by the said authorities and the orders passed thereof are

-
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attached alongwith the report, for the reference of the Hon’ble
Tribunal.

Compensation Details.
Ex-gratia compensation details.

As per the documentation submitted factory management
announced and given undertaking to pay Rs. 50 lakhs as Ex-
gratia per died worker and Rs. 25 lakhs Ex-gratia per worker
with permanent disability, Rs. 1.5 lakhs in cash was handed
over to legal hair and Rs. 3.5 lakhs transferred to the bank
account of the legal hair as immediate relief,

Details of legal compensation

As per the documentation submitted ESIC claim done for 10
died workers and information given to insurance company
iffco Tokyo general insurance company ltd. as per WC act for

1 employee.

Combined conclusion of committee.

Total 07 workers were died and 23 workers injured and
consecutively more 4 workers died in the accident occurred
on 29/11/2023 at Aether Industries Ltd.,, Plot No. 8203,
Sachin GIDC, Ta. Choryasi, Dist. Surat. So Consecutively
more 4 workers died so total 11 workers died and 23 workers
injured in the accident. This accident occurred on 28/11/2023
at early morning at around 01:48 hours due to that fire was
spread in plant no. 2 and tank farm which was put off at
around 08:30 hours. From the circumstantial evidence it is
inferred that the blast with fire incident occurred due to the
the pipeline and fittings connected between transferring pump
and 15 kl solvent mixture (THF+Toluene+water) tank got
broken and the solvent mixture (THF+Toluene+water) got

leaked which formed the vapour cloud and it got ;'!gﬂiﬂtm
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source so the wvapour cloud explosion occurred in the

explosive mixture.

6. I say and submit that in view of the above, the directions issued by this
Hon'ble Tribunal are duly complied with. I further say and submit that
the answering repondent shall as in duty bound, comply with any
further diections or orders issued by the Hon’ble Tribunal.

What is stated hereinabove is true to the best of my knowledge,

infiormatin gathered from records and belief and i belive the same
to be true.

Solemly affirmed on this 14 day of March, 2024 at Surat.

feudits

Deponent

Req We: 2| |20k
ot 0 lyles] te iy

Solemnly affirmed and Signed
before me by Shri_\.T.Bhonday; Depaly Colfecle, Suat Cily

of Village Suxa/ Taluka Sygei
who is 1dentified to me by
shri MveBide] € Dy. Manglakloi )

whom I pe 'sonally know.

Execufive Magistrata
f fhked Surat City Udhna
C 0. mam ba fela )
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Letterpad of Joint Director Industrial Safety and Health Office

Surat Region Surat

Neo./J.D/LS.H./5.Reg./T4T79 /2023
Dt.22 DEC 2023

To,

Collector and District Magistrate

Surat (Disaster Branch)

Subject : Regarding sending the investigation report
related to the incident of fire-accident in the

company Aether Industries Lid. sitnated in Sachin

G.LD.C.
Reference :(1) Collector  Office Order  No.Disaster/Sachin

G.1.D.C./Aether Industries/Blast /Report/Vashi/1870 to
1874/2023 Dated 30/11 /2023

(2] Committee member on behali of committee and
Deputy Director Industrial Safety and Health, Surat
No.J.D/L.S.H./S.Reg. /7211 to 7212/2023
dt.08/12/2023

(3) Collector Office’s letter No.Disaster/Sachin GIDC/
Aether Industries/Blast/Increase period/Vashi.1939 to
1943 /2023 dt.08/12/2023

Sub Divisional Magistrate
City Prant, Surat.

Res. Sir,
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In pursuance of the above subject and reference, to state that
a committee formed by you regarding accident of the blast incident
in the factory Aether Industries Ltd. company happened at early
morning of dt.29/11/2023 and asked to submit its joint report. The
joint report of the committee thereof is hereby submitting to you.
For your kind infermation.
Enclosure : Joint Report of Joint Committee (Copy-2)

sd/-illegible
(B. A. Chauhan)

Deputy Director
‘ %: Industrial Safety and Health
Sub Divisional Magistrate

City Prant, Surat. S
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REPORT OF JOINT COMMITTEE
AETHER INDUSTRIES LIMITED

FATAL ACCIDENT HAPPENED AT PLOT NO.8203, G.I.D.C.
=SACHIN, TA. CHORYASI, DIST. SURAT ON DT.29/11/2023

PHOTOGRAPH OF SITE
Symbol Symbol Symbal Symbol
Deputy Director Regional Officer Police lnspector Chief Fire Officer
Industrial Safety Gujarat Pollution Sachin G.LD.C. Surat Mahanagar

And Health, SuratControl Board, Surat  Police Station, Surat Palika, Surat

Sub Divisional Magistrate
City Prant, Surat.
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No. | Detail Page
No.

1 | Formation of Committee 3]

1.1 | Work handed over to Committee 5

1.2 | Method of work of Committee 5

2 | Details of Aether Indusiries Limited ¥

2.1 | Detail of various license taken by factory hoider 6

2.2 | Detail of row-material and finished product used in|7
factory

2.3 | Detail of manufacturing procedure happening in plant |7
no.2 in factory

3 | Accident its impacts and results 7

3.1 | Detail of accident incident i

3.2 | Possible reasons of accident incident 10

3.3 | Details of deceased workers 10

Sub Divisional Magistrate

City Prant, Sural.
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3.4 | Details of injured workers 11

4 | Details of action taken by various departments 12

4.1 | Details of action taken by Deputy Director, Industrial | 12
Safety and Health, Surat

4.2 { Details of action talken by Regional Officer, Gujarat| 12
Pollution Control Board, Surat

4.3 | Details of action talken by Police Imspector, Sachin |12
G.LD.C. Police Station, Surat

4.4 |Details of action taken by Chief Fire Officer, Surat| 12
Mahanagar Palika, Surat

5 | Details of compensation 13

5.1 | Details of compensation declared as relief 13

5.2 | Details of legal compensation 13

B __ | Joint conclusion of committee 13

Sub Divisional Magistrate

City Prant, Surat.
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DETAILS OF ANNEXURES

Annexure | Detail of Annexure

No.

1 Letter of formation of committee

3 Order given by Deputy Director, Industrial Safety and
Health, Surat for closing the manufacturing procedure

3 Statements taken by Deputy Director, Industrial Safety
and Health, Surat

4 Closer order given by GPCB

L] Analysis report of sample taken by GPCB

6 Accident case registered by G.ID.C. Sachin Police
Station

T Site Panchnamu done by G.I.D.C. Sachin Police Station

8 FSL report submitted by G.I.D.C. Sachin Police Station

9 Report of Chief Fire Officer, SMC, Surat

Sub Ew‘siumﬂ Magisirate

City Prant, Surat.
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10 Graph of level indicator of DCS System of factory

11 Diagram of tank having solvent mixture (THF + Toluene
+ Water)

12 Lay out plan of affected area due to accident happened
in factory

13 Detail of information of workers died at ESIC’s office,
Surat

14 Detail of information to insurance company as per WC
policy

15 Copy of WC policy <o

LS

Sub Divisional Magistrate
City Praot, Surat.
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REPORT OF JOINT COMMITTEE

AETHER INDUSTRIES LTD.

PLOT NO.82
03, ROAD NO.82,

G.I.D.C. SACHIN, TA. CHORYASI, DIST. SURAT

Police Inspector
Sachin G.I.D.C. Police Station Surat

COMMITTEE MEMBERS
No. |Name of Committee Member Signature
1 Mr. B. A. Chauhan Sd/-illegible
Deputy Director, Industrial Safety and
Health Surat
2 | Mr. Basant Parikh B8d/-illegible
Chief Fire Officer
Surat Mahenagar Palika, Surat
3 Mrs. Jignasa Ojha Sd/-illegible
Regional Officer
Gujarat Pollution Control Board,
Pandesara Surat
4 Mr. J. R. Chandhari Sd/-illegible

City Prant, Surat.
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1. Formation of committee

On 29/11/2023 early in the morning there was a blast with
fire in Aether Industries Ltd situated at plot no, 8203, GIDC Sachin,
Ta. Choryasi, Dist. Surat. In this accident there were 7 workers died
and 27 workers got injured, In this context Disaster management
center, Disaster cell, Janseva Kendra, 1st floor, collector office,

surat has formed an committee to investigate the accident vide

letter No. Sloftzez/ u2llwiz. 208, 8Ll /A dos53dloy/ sclize 7 vidaucl/

cagll. 1¢90 el 1¢9¥/ 2023 dated on 29/11/2023. The details of the

members of committee is as follows:

Sr. Cornmittee

No.

1 Deputy Director, Industrial Safety & Health, Surat

2 Regional Officer, GPCB Pandesara, Surat

3 Police Inspector, GIDC Sachin police station, Surat
4 Chief fire officer, Surat Municipal Corporation, Surat

gub Divisional Magistrate
City Prant, Surat.
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1.1 Task given to committee

The meeting were held by the committee members & following

steps decided:

1.2

1. To undertake visit of the site of the accident in factory
2. To ascertain probable causes of accident

3. To collect the information on steps taken by different

departments,

4. To collect the information on compensation of Died worlers.
Working approach of the committee

A committee has adopted following approach.

1.2.1 To undertake visit of the site of the accident in factory,

Committee members carried out detailed site inspection

and surveyed the site with their applicable laws.

1.2.2 Interaction with the management representatives and

workers W

Sub Divisional Magistrate
City Prant, Surat.
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3

Committee members interacted with the management
representatives and workers and collected the information of

accident,

1.2.3 Collection of information and documents related to the

accident,

Committee members have collected various permissions,
licenses, chart of DCS penal, raw material & finished products
details, CCTV footage of the accident.

1.2,4 Compensation Details,

Committee members have collected the ex-gratia and

legal compensation details from the factory management.

2. Details of Aether Industries Ltd.

Aether Industries Ltd, is situated at plot no. 8203, GIDC
Sachin, Ta., Cheryasi, Dist, Surat. This factory is categorised as
Major Accident Hazard industry under MSIHC Rules, 1989 and
different chemicals were used and speciality chemicals are
produced in the factory.

Sub Divisional Magistrate
City Prant, Surat.
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2.1 Details of Licences, consents and clearances

Sr| License Document No. Validity | Departme
Detials nt
N
1 |License Fegistration No. |31/12/20 | DISH
under 4270/24117/2016 25
Factories |License No. 27926
Act Issued Date: 07/01/2023
2 | Storage of |3/HO/GJ/03/1729 30/09/20 |PESO
petroleum |Issue Date: 29/09/2023 28
andfor S/HO/GJf03/1728
explosives | (S68967) 30/12/20
Issue Date: 29/09 /2023 25
P/WC/GJ/15/2579
| P363342)
Issue Date: 17/02/2017 30/19/20
G/WB/GJ/06/169 27
( G41250)

Issue Date: 04/12/2017

Sub Divisional Magistrate

City Prant, Surat.
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33
s | Environme | SEIAA/GUJ/EC/5(f)/1324 |-- SEIAA
nt /2020
Clearance
v | CCA GPCB/CCA-SRT- 06/04/20 | GPCB
2000(4)/ID_45359 /745824 (28

2.2 Details of the raw materials and finished products

Perachloro Phenol, Iso butanol, caustic soda, ethylene oxide,
sulfuric acid, methanol, process water, dimethyl sulphate, isopropyl
alcohol, tetrahydrofuran, toluene, hydrochloric acid, hydrogen
peroxide, sodium carbonate, thyonyle chloride, hydrogen, dimethyl

formaride etc. are used in the factory as raw materials.

4-(2-Methoxy Ethyl phenol), 3-Methyl-2-methyl butanol
chloride, n-octamine-d-glucomide, bifoterine alcohol, 4-chloro-9-
butanel-benzen are produced undergoing through different

chemical processes by using above raw materials,

2.3 Production details of plant no. 2 w

Sub Divisional Magistrate
City Prant, Surat.
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4-(2-methoxy ethyl phencl is produced by chemical reaction by
using para chloro phonol, iso butanol, caustic soda,
tetrahydrofuran(THF), toluene, hydrochloric acid, ethylene oxide,

sulphuric acid and process water as raw materials in plant no. 2.

In plant no 2 of factory, inside the 08kl capacity Grignard
reactor, magnesium, tetrahydrofuran and parachloro phencl is
added at 600C and carried out Grignard reaction, later in this mass
ethylene oxide and toluene (toluene is used as solvent) added and
after the reaction is completed sulphuric acid was added and
quenching reaction is carried out. from this quenched mass
aquaous layer(water+0.4% toluene+0.4% tetrabiydrofuran) and
organic mass is separated. From separated organic mass,
tetrahydrofuran and toluene is recoved and send to the 15kl
capacity storage tank. After that remaining organic mass is
containing salt so it is passed through agitated nutch filter and
mother liquor and salt is separated. From separatd mother liquor,
finished product 4~(2-methoxy ethyl phenol) produced by carrying

out fractionation distillation. This product is speciality chemical.

3. Accident, effects & consequences 3. /{E“/I’@)

Sub Divisional Magistrate

City Prant, Surat.
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3.1 Details of accident

In plant no. 2 of factory 4-(2-methoxy ethyl phenol] is
produced by chemical reaction and unit operations (Distillation,
filtration) by using para chloro phonel, iso butanol, caustic soda,
tetrahydrofuran(THF), toluene, hydrochloric acid, ethylene oxide,
sulphuric acid and process water as raw materials in plant no. 2.
During this production process, distillation process carried out of
mixture of organic mass ie. product and solvent(THF+Toluene),
solvent mixture (THF+Toluenetwater mixture) is separated. This
separated solvent mixture (THF+Toluene+water mixture) is store in
the 15ld capacity storage tank having the ID 020ST-022 and having
the SS grade of 304. This storage tank is having 2600 mm diameter
and 3000 mum height. This tank is connected to the transferring
pump with 2 inch S8 fixed pipeline. Last the batch of 4-(2-methoxy
ethyl phenol) was taken under production on date 24/11/2023.
After that this production batch wasn’t taken till the incident date.
When this last production batch was talken the solvent mixture
\(THF+Toluene+water) was approximately 12200 liters in the solvent
mixture (THF+Toluene+water) recovery tank. While investigation of

accident and as per the statements of DCS penal cperators that no

Sub Divisional Magistrate

City Prant, Surat.
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instruction was given to the plant operator to turn on the
transferring pump no. MCCL-5F1 to transfer solvent mixture
(THF+Toluenet+water) from the solvent mixture (THF+Toluene+
water] tank and also no one from the solvent recovery plant
personnel requested to DCS penal operator to turn on the
transferring pump to transfer solvent mixture. By further
investigating the DCS graph of the level indicator having ID no.
2810-3061 collected from factory, on date 29/11/203 early morning
from 01:41 to 01:48 hours in approximately 6 minute the level of
the solvent mixture (THF+Toluenetwater) tank was reduced from
81.7% to 55.9% which is approzimately 3800 litters of solvent
mixture (THF+Toluene+water) was leaked from the tank is clearly to
be believed, The pump having ID no MCC1-5F1 wasn’t turned on so
the pipeline and fittings connected between transferring pump and
15 Id solvent mixture (THF+Toluene+water) tank got broken and
the solvent mixture (THF+Toluene+water) got leaked, The solvent
mixture i.e. THF+Toluene+water contains approximately 60 to 65%
THF(Tetrahydrofuran) and 25 to 30% of Toluene, The mixture of
THF and Toluene is very highly flammable type of solvent and its

vapour density (THF-2.5, Toluene-3.1) is heavier than air so leaked

Sub Divisional Magistrate
City Prant, Surat.
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solvent mixture procuced vapour cloud near leakage area moreover
the explosive range of THF is 2% to 12% and the explosive range of
Toluene is 1.1% to 7.1% which means if the solvent mixture vapour
mixed in the atmosphere and it reaches the explosive range of the
mixture and if it gets an ignition source, the hazard of explosion
with fire increases. So due to the leakage of THF and Tohiene
mixture, the vapour cloud of explosive mixiure got ignition source
s0 Vapour Cloud Explosion occurred. Due to this vapour cloud
explosion the solvent mixture (THF+Toluene+water) tank having ID
no. 0205T-022 and having capacity of 15K1 was shifted and thrown
away around 6 meter from its location on RCC road and its roof was
detached and fell on RCC road around 5 feet distance and the
remaining solvent mixture was leaked and the mother liquor tank
having ID no. 020TK-110 was also shifted and thrown away around
& meter in the tank farm area. Due to this explosion the bottom
valve of the tetrahydrofuran tank having capacity of 25kl was
damage and around 12 kl tetrahydrofuran got leaked and due to
that fire got spread in the plant no. 2. Due to this explosion S8
distillation reactor, having ID no. 020RT-055 and having capacity of

10kl witch was containing approximately 7kl reactor mass

Sub Divizional Magistrate
R O ko Surat,
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(MEP+THF+Touene+Water), got heated so the pressure inside the
reactor increased and within approximately 2 minute it exploded
and the reactor mass (MEP+THF+Touene+ Water) lealed and fire
was spread more. After this accident fire fighter from Sachin GIDC
fire station and fire fighters from different industries were called
upon to extinguish the fire, On 29/11/2023 in morning around
08:30 hours the fire put off. In this accident total 7 workers namely
Santosh Viharilal Vishwakarma, Sanatkumar Radheshyam Mishra,
Dharmendra Marendra Prashad, Ganesh Javahar prashad, Sunil
Chhanga, Abhishek Akhilesh Yadav and Mr. Divyesh Narsinhbhai
Patel was reported missing. Due to the presence of explosive
mixture of solvent mixture (THF+Toluenet+water) in the factory
atmosphere the possibility of the re ignition of fire the entry was
restricted inside the factory and when the presence of explosive
mixture of solvent mixture (THF+Toluenetwater) in the factory
atmosphere got in safe limit on dated 30/11/2023 in early morning
at 04:00 hours search and rescue mission started while search the
dead bodies of above 7 workers were found, The search and rescue
mission was finished at around 10:00 hours. In this accident total
27 workers namely Harildrtan Prasad, Pramod Gautam, Narendra
[
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Pathak, Navin Rajput, Manoj Mukhiya, Balram baiga, Uttamloumar
gautam, mohammad umar, Ramesh sharma, vijay shahu, shravan
paswan, kishan Yadav, Lavloush Yadav, Rahulloymar Paswan, Raju
Singh, Vikas Chanhan, Mayur Kathiriya, Saresh Yadav, Ompraigash
Yadav, Umashankar Pande, Prakash Gautam, Vijay Pratap Sinh,
Munilal Yadav, Ramshulla Yadav, Udaybhan Sinh, Chitranjan
kumar and Mr. Ayush sapaghar got injued, Out of them during the
treatment Mr. Pramod Gautam died on 04/12/2023 at around
19:15 hours, Mr. Chitaranjan Kumar died on 10/12 f2023 at
around 03:15 hours and Mr, Manoj Mulchiya died on 13/12/2023
at around 21:45 hours. Total 11 workers were discharged from the
hospital after recovery. Right now total 7 workers are under
treatment in Apple Hospital, Surat and total 6 workers in Sanjivani

Hospital, Surat.

3.2 Probable cause of accident.

While investigating the details of DCS control penal chart, raw
materials, finish products, producton processes, photographs,
statements of witnesses and footage of CCTV it seems that on date
28/11/2023 the night shift was started from 22:30 hours fo fhe
occurrence of accident i.e. in early morning at around 11:48 hours

Sub Divicional Magistrate
City Proat, Suzat.
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on 29/11/2023, No instruction was given to the plant operator to
start the pump having ID no. MCC1-5F1 situated at the bottom of
the tank containing solvent mixture (THF+Toluene+water) and also
no request was received from the solvent recovery plant personnel
to transfer the solvent mixture (THF+Toluene+water) from the tanl
and by further investigating the DCS graph of the level indicator
having ID no. 2810-3061 collected from factory, on date 29/11/203
early morning from 01:41 to 01:48 hours in approximately 6 minute
the level of the solvent mixture (THF+Toluenetwater) tank was
reduced from 81.7% to 55.9% which is approximately 3800 litters of
solvent mixture (I'HF+Toluene+water) was leaked from the tank is
clearly to be believed because the pump having ID no. MCCI-5F1
situated at the boftom of the tank containing solvent mixture
(THF+Toluene+water) wasn't turned on. So the pipeline and fittings
connected between transferring pump and 15 ki solvent mixture
(THF+Toluene+water) tank got broken and the solvent mixture
(THF+Toluene+water) got leaked which formed the vapour could

which in turn resulted in the explosion.

3.3 Details of Died workers Sub Divisional Magistrate
City Prant, Surat.
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ar, Name of Worler

No.

1 Santosh Viharilal Vishwalkarma

2 Sanathkumar RAdheshyam Mishra

3 Dahrmendra Nadendraparasad

: | Ganesh Javaharprasad

5 | Sunil Chhengu
6 Abhishelk Alkhilesh Yadayv

7 Divyeshlcumar Narsinhbhai Yadav
8 Pramod Gautam

9 Chitranjan Kumar

10 Manoj Mulkhiya

3.4 Details of Injured workers

ST MName of Worlker

No.

1 Harilsirtan Prasad

2 Narendra Pathal

3 Navneet Rajupt

Sub Divisional Magistrate
City Prant, Surat.
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4 Balram Baiga

5 Uttamloumar Gautam
6 Mahommad Umar

T Ramesh Sharma

8 Vijay Shahn

9 Shravan Paswan

10 Kishan Yadav

11 Lavicush Yadav

12 Rahulkumar Paswan
13 Raju Singh

14 Vilkas Chaythan

15 Mayur Kathiriya

16 Sarvesh Yadav

17 Omprakash Yadayv

18 Umashankar Pande
19 Shreeprakash Gautam
20 Vijaypratap Sinh

21 Munilal Yadav

22 Ramshukla Yadav

23 Udaybhan Singh

o

Sub Divisional Magistrate
City Prant, Surat,
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24 Ayush Bapaghar

4. Steps taken by different departments

Deputy Director, Industrial Safety & Health, Surat, Regional
Officer, GPCB, Surat, Police Inspector, Sachin GIDC police station
Surat and Chief fire officer, SMC, Surat was reached and the
incident place and took below steps.

4.1 Action taken by Deputy Director, Industrial Safety & Health,
Surat

By getting telephonic intimation of the incident the officers of
DISH(Director Industrial Safety & Health), Surat reached to the
incident site and after detailed investigation a prohibition order was
issued under secHon 42(2) of Factorles Act, 1948 to stop the
production in whole factory om 29/11/2023 vide letter no.

sHls /B /2L /Y419 /00U /2028 . Later on  dated

16/12/2023 a Criminal Case admitted in the court of Honourahle
Judicial Magistrate First Class against the Director under section
7(a)2(a) of Factories Act, 1948,

Sub Divisional Magistrate
City Praat, Surat.
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4.2 Action taken by Regional Officer, GPCB, Surat.

By getting telephonic intimation of the incident the officers of
GPCB(Gujarat Pollution Control Board), Surat reached to the
incident site and after detailed investigation closure order was
issued under section 31 of The Air(Prevention and Control Of
Pollution) Act, 1981 on 30/11/2023 vide letter no. GPCB/CCA-
SRT-2000(5)/1D_45359 /759643,

4.3 Action talten by Police Inspector, Sachin GIDC Police station,
Surat,

By getting telephonic intimation of the incident the Police
officers of Sachin GIDC Police station, Surat. reached to the
incident site and after detailed investigation registered a accidental
death case as per section 174 of CRPC and made a “Sthal
Panchnama’. As per this “Sthal Panchnama” total 7 persons died in

the incident. The primary report of FSL is attached herewith,
4.4 Action talten by Chief Fire Officer, SMC, Surat

Before the arrival of fire brigade personnel of fire safety
department of factory reached at the incident place and started

evacuation activity and the started fire fighting with the systems

hl

Em%zim

City Prant, Surat.
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installed in the factory like sprinkler gystem, water curtain, fire
hydrant system and foam monitors. Meanwhile the members of ERT
team of company informed wvarious departments regarding the
incident. By getting telephonic intimation of the incident within 15
minute SMC city fire brigade, Sachin Notified area fire brigade,
Colourtax, Adani Port, AMNS, ONGC and KRIBHCO’s fire brigades
were also reached at incident site and approximately S000 litters of
AFFF foam used to extinguish the fire. Fire was put off at around

08:30 hours.
5. Compengation Detials,
5.1 Ex-gratia compensation details.

As per the documentation submitted factory management
announced and given undertaking to pay Rs. 50 lalkhs as Ex-gratia
pml' died worker and Rs. 25 lakhs Ex-gratia per worker with
permanent disability. Rs. 1.5 lakhs in cash was handed over to
legal hair and Rs. 3.5 lakhs transferred to the bank account of the
legal hair as immediate relief.

5.2 Details of legal compensation M
Sub Divisional Magistrate

City Prant, Surat.
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As per the documentation submitted ESIC claim done for 9
died workers and information given to insurance company ifico

Tokyo general insurance company ltd. as per WC act for I

employes.
6. Combined conclusion of commitiee.

Total 07 workers were died and 27 workers injured and
consecutively more 3 workers died in the accident occurred on
29/111/2023 at Aether Industries Ltd., Plot No. 8203, Sachin
GIDC, Ta. Choryasi, Dist., Surat. This accident occurred on
28/11/2023 at early morning at around 01:48 hours due to that
fire was spraadmﬁlantnﬂ.ﬂ and tank farm which was put off at
around 08:30 hours. From the circumstantial evidence it is inferred
that the blast with fire incident oceurred due to the the pipeline and
fittings connected between transferring pump and 15 ki solvent
mixture (THF+Toluene+water) tank got broken and the solvent
mixture (THF+Toluene+water) got leaked which formed the vapour
could and it got ignition source so the vapour cloud explosion

occurred in the explosive mixture.

Sub Divisional Magistrate

City Prant, Surat,
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ANNEXURE-1
Letferpad of Disaster Management Centre, Surat

No.Disaster/Sachin
G.IL.D.C./Acther
Industries /Blast/Report/
Vashi.1870 to 1874 /2023
Dt.30/11/2023

Subject : Regarding sending the joint repoxt
related to the blast tragedy happened Aether
Industries Ltd. situated in Sachin G.1.D.C,

Order ;

A major accident has occurred in the early
morning of 29/11/2023 in the place of THF tank in
front of raw materials warehouse in Unit No. 01 of
chemical company named Aether Industries Lid. at
Sachin GIDC Road No.8 at Moje-Gabheni, Ta. Majura,
Dist. Burat. In which 24 persons have been injured and
7 persons have died. Therefore, it is hereby ordered to
constitute the following committee to conduct a detailed
investigation into the said accident and send a Jjoint
report here in day-7.

No. | Member

1 (1) Deputy Director, Industrial Safety and Health
Office, Surat

Sub Div;r;iunal Magistrate

City Prant, Surat.
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2 (2) Chief Fire Officer Surat Mahanagar Palika,
Surat

3 [3) Regional Officer Gujarat Pollution Control
Board, Panidesara Surat

4 (4) Police Inspector Sachin G.I.D.C. Police Station,

Surat

sd/-illegible
(Aayush Oak)
Collector and
Distrct Magistrate
Surat
To,
(1) Deputy Director, Industrial Safety and Health Office,
Surat
\2) Chief Fire Officer, Surat Mahanagar Palika, Surat
(3) Regional Officer
Gujarat Pollution Control Board, Pandesara Surat
(4) Police Inspector , Sachin G.I.D.C. Police Station,
Surat

Copy to : Deputy Collector State Emergency Operation
Centre, Gandhinagar for information

Sub !Z'{ivisinnn! Magistrate
City Prant, Surat,
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ANNEXURE-2
Letterpad of Joint Director Industrial Safety and Health Office

Surat Region Surat

No./J.D/L.8.H./5.Reg. /7051 /2023
Dt.29 DEC 2023

To,

Occupier/Manager

Mr. Rohan Ashwinbhai Desai

Aether Industries ltd.

Flot No.8203, Road No.82,

G.I.D.C. Sachin, Choryasi, Surat

Subject Order of closer under section-40(2) of

Factory Act-1948 regarding.

(1} On dt.29/11/2023, took a visit along with Mr. R.A. Patel,
Joint Director, Industrial Safety & Health, Surat, Mr. R.E.
Joshi, Assistant Director, Industrial Safety & Health, Surat,
Mr. S.A. Chauhan, Assistant Director, Industrial Safety and
Health, Surat, Mr. V.V, Chauhan, Industrial Safety and Health
Officer, Surat regarding the fire incident in the factory.

(2) About 525 adult workers are employed in the factory to
produce ethylene oxide, methanol, dry H.C.L. Chemicals like
gas, iso-butynyl, tetra hydro furan (THF), hydrogen gas,
solvate ete, are used in the manufacturing process to make

w chloro ethoxy ethylene and specialty chemicals. The factory is
Sub Divisional Magistrate
City Prant, Surat.
eligible under Section 2(m) (1) of the Factories Act-1948 and
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the factory is of MAH type. Factory license number-27926
which is renewed till year-2025 for 1000 manpower and more
than 5000 horse power.

On 29/11/2023 at 01:45 in the morning in the factory, a
mixed solute containing a mixture of tetrahydrofuran, toluene
and water was leaked in the flange of the bottom valve in the
solute recovery tank on the ground floor of plant no.2, an
ignitable mixture is formed with the air in the atmosphere and
this mixture is spread throughout the factory. This flammable
mixture got ignition source from somewhere, this flammable
mixture ignited with explosion and this fire flashed back at the
flange joint of the bottom valve of the solvate recovery tank
located on the ground floor of plant no.2 and the solvate
recovery tank on the ground floor of Plant No.2 ruptured and
the fire was centered on the flange joint of the bottom valve of
the solvate recovery tank on the ground floor of Plant No.2, 26
laborers working in the factory have been injured due to
explosion and fire incident. Who are currently undergoing

treatment in various hospitals in Surat. Due to the explosion

Bub Divisional Magistrate
City Prant,&tomg with the fire, the shed structure of the tank farm in the

factory and adjacent to the tank farm in plant ne.2 are also
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damaged and the pipelines and wvessels in it have been
damaged and due to the accident, if there iz leakage of
flammable chemicals in any other area of the factory and in
the pipelines and vessels in plant no.2, there is an immediate
threat to the survival of laborers. Therefore, I B.A. Chauhan,
Deputy Director, Industrial Safety and Health, Surat Inspector
of Factories appointed under Section-8 of the Factories Act-
1948, in pursuance of the powers conferred under Section-9 of
the Factories Act-1948 under Section-40(2) of the Factories
Act-1948 | order to stop the production process in the entire
factory unless the following safety measures are taken,

Safety measures:-

() To obtained and submit a Stability Certificate regarding the
strength of the construction as per Form No.1 under rule-3(c)
of the Gujarat Factory Rules-1963 from a competent person
approved by the Director, Industrial Safety and Health Gujarat
State Ahmedabad by repairing/renovating all the damaged
structures of the factory before using it as a factory.

[ii) The factory electric cables and electric fittings damaged due to

Sub Bivisionai ﬁﬁ‘“’ﬁsﬁg“;j‘ﬂd be removed safely under proper supervision and

Eﬁ? Pfﬂl]t. S'u-l'ﬂt.
replaced with new flameproof electric cables and fittings to the
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effect that they are fit for use and should be obtained and
submitted from the Government recognized -electrical
supervisor.

(iii) A re-HAZOP study of the process of the factory should be done
by an expert person/ agency and the office should submit a
report regarding the compliance of the instructions mentioned
therein.

(iv) Removal of debris of structures/buildings, machinery ete.
damaged due to accidents in the factory and
repair/restoration of the same through work permit system
and safe evacuation of chemicals in process vessels and
reactors under proper supervision as per Indian
norms/international standards. Complete the job wearing

appropriate personal protective equipment.

Place : Surat
Dt.29/11/2023 sd/-illegible
(B.A. Chauhan)
Deputy Director
Industrial Safety and Health
Surat

Copy to : Director, Industrial Safety and Health, Gujarat State,

Abhmedabad for information. W
Sub Divisional Magistrate

City Prant, Surat.
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ANNEXURE-3

Aether Industries Ltd.
Plot No.8203, Road No.8
Sachin G.I.D.C., Surat

Dt.01/12/23
Statement

I the undersigned Parag Arjanbhai Detroja, Age-34, Currently
Residing -501, Vidhyadarshan Apartment, Shantadevi Road,
Navsari, Mo.No.7874933433 have been working since last 07 years
at factory Aether Industries Ltd. Plot No.8203, Road No.8, Sachin
G.L.D.C. Surat. Currently I am working as a factory manager in the
factory. Regarding the incident of fire with explosion in the solvent
recovery tank in the factory on 29/11/2023 in the night shift at
around 01:45 hours, on 01/12/2023, during my inquiry of factory
by factory Inspectors B.A. Chauhan, Deputy Director, Industrial
Safety and Health, Surat, S.A. Chauhan, Assistant Director,
Industrial Safety and Health, Surat, A.U.. Vekaria, Assistant
Director, (Chemical) Assistant Director, Ahmedabad, V.V. Chauhan,
Assistant Director Officer Surat and V.A. Halwadia, Assistant
Director Officer, I am writing the facts that I know about the

incident that,

Sub Divisional Magistrate
City Prant, Surat.
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I was working in this factory as a project manager from 2016
to 2022 and am working as a factory manager from 2022. I have 12
years of working experience in chemical industry. My educational
qualification is B.E. chemical. I was in Delhi when the factory
accident happened. I was informed telephonically by boiler operator
on 29/11/2023 early morning at around 01:48 hrs. So I
telephonically informed the Key Responsible Person of the plant.
And told to arrive at the factory. And instructed the security
supervisor to call the fire tender. I was in constant telephonic
contact to get details about the accident and give necessary
instructions. During this time, I got the information tHat the fire
was extinguished at around 08:30 in the morning. After
extinguishing the fire, I got the information that leakage was
stopped by putting a blind on the flange joint in the bottom valve in
the 25 KL capacity tank of Tetra Hydro Fusion. I reached the factory
around 12:00 pm that day.

From the accident investigation I have conducted till date
since my arrival at the factory after the accident, I believe that the
15 KL solvent recovery tank in which the explosion occurred is the

Sub Di'.risicEH ng:tstrra.};e;mp at the bottom of the solvent recovery tank of section

City Prant, Surat,
No.MCC-1-5F1 and the tank. There is a strong possibility of leakage
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from the pipeline connected to the bottom and the bottom flange
Joint and the valve passing in between and the valve passing of the
sampling point and leakage due to damage in the pipeline. And if
there is any kind of mechanical damage to the pipeline transferring
flammable liquid in the factory, it is not checked by the responsible
person and the record is not kept. And the record of repairing is
also not kept.

A total of 07 laborers have died and a total of 27 laborers have
been injured in this accident. I am aware that these 27 laborers are
currently undergoing treatment in different hospitals.

I write the above willingly, without external duress, without
intimidation of any kind, in non-intoxication condition for which I
have signed below.

sd/-illegible
Parag A. Detroja

7874933433
Factory Manager

(1) sd/-illegible Sub Dii?‘i;mual Magistrate

01/12/2023 City Prant, Surat.
Dy. DISH, Surat

(2) sd/-illegible

01/12/2023

ADISH, Surat

(3) sd/-illegible

01/12/2023
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V.V. Chauhan
ISHO, Surat
{4) sd/-illegible
01/12/2023
V.A. Halvadiya
ISHO, Surat

Lo

Sub Divisional Magistrate
City Prant, Surat.
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Dt.01/12/23
Aether Industries Ltd.

Plot No.8203, Road No.8
Sachin G.I1.D.C., Surat

Statement

I the undersigned, aged, labor, Viralkumar Dineshbhai
Aansodariya (Age about 25) (Residing-301, Vasudev-A, Vatsalya
Villa, Chhapagbhatha, Amroli, Surat) (Mobile No.9586489740), I
have been working as a Production Chemist from last 1.2 years at
factory - Aether Industries Ltd. Plot No.8203, Road No.8, Sachin
G.I.D.C. Surat. Regarding the incident of fire with explosion in the
solvent recovery tank in the factory on 29,/11/2023 in the night
shift at around 01:45 hours, on 01/12/2023, during my inguiry of
factory by factory Inspectors B.A. Chauhan, Deputy Director,
Industrial Safety and Health, Surat, S.A. Chauhan, Assistant
Director, Industrial Safety and Health, Surat, A.U.. Vekaria,
Assistant Director, (Chemical) Assistant Director, Ahmedabad, V.V.
Chauhan, Assistant Director Officer Surat and V.A. Halwadia,
Assistant Director Officer, I am writing the facts that I know about

the incident that, W
Sub onal Magiztrate

City Prant, Surat.
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I am working in this factory as a Production Chemist from 1.2
years and I have 5.5 years of working experience in chemical
industry. My educational qualification is M.S.C. Chemistry.

The plant uses as raw materials parachloro phenol,
isoleucanol, caustic soda, tetra hydro fusion (THF] peluen,
hydrochloric acid, ethylene oxide, sulfuric acid, methanol, process
water, dimethyl sulfate, isopropyl alcohol, hydrogen peroxide,
sodium carbonate, 4-(2-Methoxy ethyl phenol) 3- methyl, -2-methyl
butanol chloride, N-octesamine-D-ghucoside, bisherrein, alcohol 4-
chloro-g by various chemical processes using pineyl chloride,
hydrogen, dimethyl hormicide. -Butyl-benzene specialty chemicals
are manufactured. Out of which plant No. 2, which is the site of the
accident, raw material parachloro phenol, isobutanol, caustic soda,
tetra hydro fusion (THF), toluene, hydrochloric acid, ethylene, oxide,
sulfuric acid, process water as a finished product 4-( 2-Methoxy
ethyl phenol) is produced. Grignard reaction is carried out between

[Agmsium tetrahydrofural and pero chlorophenol at a temperature

of E-? C nslh' ﬁaﬂrigna:d reactor of 8 KL capacity in Plant No.2 in the
n_ u_& MHEJ
Sub Eiil‘j’ﬁ!mf Surat.

factory. Then in this month, ethylene oxide and toluene are added
and after the reaction is completed, sulfuric acid is added and

quenching process is done. The aqueous layer and organic mass are
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separated from this quenched mass. Tetra hydro fusion and
recovery of toluene from the separated organic mass is transferred
to a 15 KL storage tank. Then the salt in the increased organic
mass is passed through an agitated juice filter higher to separate
the mother liquor and salt. 4-(2-Methoxy ethyl phenol) finished
product is obtained by crude distillation process of the isolated

mother liquor. This Finnish product is called a specialty chemical.
In this factory I along with my fellow workers came on night
shift on 28/11 /2023 at 10:30 pm. In the factory I took my charge in
the DCS (Distributed Control System) control room on the second
floor of Plant No.2 and in that charge I did not find any abnormal
situation. And as per that charge no maintenance activity was going
on. I took a round at the factory at around 10:45 which was over at
around 11:15. During which I personally met the plant operators
and took information about the ongoing process and also inquired
about any kind of abnormal situation but I did not get any
information about any such abnormal situation from them. And all

gub Divisional Magistrate

City Eﬁ'é'lpsr%rgtésses were running as usual. [ then returned to the DCS
control room completing my round. And continued my work as

usual. On 29/11/2023 around 1:45 am I was working on the

control panel when suddenly blast, an LED display hit on my
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mouth and with it flames appeared and immediately the electric
power was cut so I immediately rushed out of the control room and
went down the stairs towards the assembly point where I found the
entire area of the tank farm and plant no.2 engulfed in flames.
Hence [ reached the assembly point to avoid this fire and informed
my in-charge.

In the factory, from the time I started my duty in the night
shift on 28/11 /2023 till the time started the incident, [ did not give
any instructions to the plant operator to transfer the solvent by
switching on the pump number MCC1-5F1 or any person from the
solvent recovery plant. There was no instruction to turn on this
pump to transfer solvent.

A total of 07 laborers have died and a total of 27 laborers have
been injured in this accident. I am aware that these 27 laborers are
currently undergoing treatment in different hospitals.

I write the above willingly, without external duress, without
intimidation of any kind, in non-intoxication condition for which I
have signed below.

sd f-illegible

[Viralkumar Asodariya)
Production Charge

W Aether Industries
Sub Divisional Magistrate Limited Sachin

City Prant, Surat.
Mob. 9586485740

BN
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(1) ad/f-illegible
01/12/2023
Dy. DISH, Surat
(2) sd/-illegible
01/12/2023
ADISH, Surat
(3) sd/-illegible
01/12/2023
V.V. Chauhan
ISHO, Surat
(4) sd/-illegible
01/12/2023

V.A. Halvadiya
[SHO, Surat

¢ub Divisional Magistrate
City Praat, Sural.
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Dt.01/12/23
Aether Industries Ltd.
Plot No.8203, Road No.8
Sachin G.I.D.C., Surat

Statement

I the undersigned, labor, Kalpesh Dineshbhai Valand, Age-32,
Residing-A-201, Ashirwd Heights, New Kosad Road, Amroli, Surat,
Mo.N0.9586412593, I have been working as a Distribution Control
System (DCS) Operator since 7 years at factory - Aether Industries
Ltd. Plot No.8203, Road No.8, Sachin G.I.D.C. Surat. My education
qualification is ITI, AOCP and I have 8 years of experience of
working in chemical industries. Regarding the incident of fire with
explosion in the solvent recovery tank in the factory on 29 f11/2023
in the night shift at around 01:45 hours, on 01/12/2023, during
my inquiry of factory by factory Inspectors B.A. Chauhan, Deputy
Director, Industrial Safety and Health, Surat, S.A. Chauhan,
Assistant Director, Industrial Safety and Health, Surat, A.U..
Vekaria, Assistant Director, (Chemical) Assistant Director,
Ahmedabad, V.V. Chauhan, Assistant Director Officer Surat and
V.A. Halwadia, Assistant Director Officer, I am writing the facts that

I know about the incident that,

Sub I'_}.."-.':ch-n':f Magistrate
City Prant, Surar,
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In this factory I along with my fellow workers came in Plant
No.2 on night shift on 28/11/2023 at 10:30 pm. And [ took the
charge of duty and in that charge I did not find any abnormal
situation. And as per that charge no maintenance activity was going
on. And continued my work as usual. On 29/11/2023 early in the
morning around 1:45 am when I was working on the control room
suddenly blast, an LED display hit on my head part and with it
flames appeared and immediately the electric power was cut so I
immediately rushed out of the control room and went down the
stairs towards the assembly point where I found the entire area of
the tank farm and plant no.2 engulfed in flames. Hence I reached
the assembly point to save my life from this fire. In the factory, from
the time I started my duty in the night shift on 28/1 1/2023 till the
time started the incident, I did not give any instructions to the plant
operator to transfer the solvent by switching on the pump number
MCCI1-5F1 or any person from the solvent recovery plant. There
was no instruction to turn on this pump to transfer solvent.

A total of 07 laborers have died and a total of 27 laborers have
been injured in this accident. | am aware that these 27 laborers are

currently undergoing treatment in different hospitals.

35

Sub Divisicnal Magistrate

City Prant, Surat,
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I give the above statement willingly, without external duress,
without intimidation of any kind, in non-intoxication condition for
which I have signed below. The said statement have been exlained,
pronounced by the Factory Inspector V. A. Halvadiya to me in my

Gujarati language after which I have signed below.
sd/-illegible

Kalpesh Valand
DCS Operator
0586412593
(1) sd/-illegible
01/12/2023
Dy. DISH, Surat
(2) sd/-illegible
01/12/2023
ADISH, Surat
(3) sd/-illegible
01/12/2023
V.V. Chauhan
ISHO, Surat
(4) sd/f-illegible
01/12/2023
V.A. Halvadiya

ISHO, Surat w

Sub Divisional Magistrate
City Prant, Surat.
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ANNEXURE-6

SACHIN GIDC PO. STA. A.Death no. 148/2023
dated 30/11/2023

Advertiser : Denish Navinchandra Dodiawala, Age-26,
Occupation- Job, Resident- House No-86 Nandanvan
Society, Near Causeway, Singanpore, Surat
Mo.No.7405549297.

Incident oceurrence D.T:- 29/11/2023 at 01/30 hrs.

Place of Incident :- At the place of Plant No.2 in Unit-01 of
Chamical Company namely Aether Industries Ltd.
situted on Sachin GIDC Road No.08, Plot No.8203 and
around it.

Incident declared D.T, :~ Dt.30/11/2023 Hours 09/30 (Po.Ins)

Hours 08/35 (P.5.0.)
ased - (1) Dead body of Dharmendra Narendra Prasad,
Age-20, Res. Sachin G.1.D.C., Surat.

[2) Six unidentified human slkeletons (corpses).

Sub Divisional Magistrate
City Prant, Surat,
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Brief details of incident:-

It is such that, on the night of 29/11/2023 at 01/30 hours,
incidentally fire broke out due to some unknown reason in Plant
No.02Z and around of unit-01 of a chemical company named
Aether Industries Ltd. situated on Sachin G.1.D.C. Road No.08,
Plot No.8203 in which fire accident total 07 workers died out of
workers worldng in the company ete. regarding.

Therefore, to inform you that, the advertise of the advertiser
regarding the incident Denish Navinchandra Dodiawala Age-26,
Occupation-Job, 'Resident- House No-86 Nandanvan Society,
Near Causeway, Singanpore, Surat has written before us and
sent by enclosing herewith from which, file the A.Death and

depute to us the further investigation.

Dt.30/11/2023 sd/f-illegible

(J. R. Chaudhari)

Police Inspector

Sachin GIDC Police Station
Surat City

To, Po. Sta. Officer
Sachin GIDC Police Station
Surat City Sub Divisional Magistrate

City Prant, Surat.
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Dt.30/11/2023

My mname Denish Navinchandra Dodiawala, Age-26,
Occupation-Job, Residing : House No.86 Nandanvan Society,
Near Causeway, Singarpore, Surat Mo.No.7405549297.

On being asking in person, herebby declare my advertise
and fact that, I am residing with my family at above mentioned
address for last 20 years and I have been working fro the last
eight years as a manager in H.R. of Unit-01 of chemical company
named Aether Industries Ltd. situated on Sachin G.LD.C. Road
No.08, Flot No.8203.

Yesterday on 29/11/2023 at 01/30 hours night due to
unknown reason an accidentally fire was broke at the place of
Storage Tanks and T.F.F. Tank in Plant No.02 in our Aether
company and the fire was spread to its around, A total of 27
employees working in the night shift in the company who
suffered minor injuries in the fire accident were immediately sent

to different hospitals in ambulances and other wehicles for

ymes

Sub Divisippal

Magistrate

City Prant, Surat,
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treatment. Due to the fire accident, the company suffered huge
losses, The fire was extinguished by fire fighters at 08/30 am.
Then we found that among the employees present on the job
in the mnight shift in the company (1) Divyesh Kumar
Narsinghbhai Patel Age-37, Res. Chijgam, Ta. Jalalpor, Dist,
Navsari, (2) Dharmendra Narendra Prasad, Age-20, Res. Bachin
G.ILD.C. Surat, (3] Sunilkumar Chhangu Burma, Age- Res.
G.LD.C., Surat (4) Santosh Viharilal Vishwakarma, Age-41,
Sechin G.I.D.C., Surat (5) Sanaticumar Radheshyam Mishra Age-
39 Res. Sachin G.LD.C,, Surat (6) Ganesh Prasad Jawahar
Shahu Age-20, Res.- Sachin G.1.D.C., Surat (7) Abhishek Kumar
Mﬂﬂﬂa&h Yadav Age-19, Res.-Sachin G.I.D.C., Surat are not
found and they are missing, It was necessary to search the plant
no.2 and its sorroundings but there was a major fire incident at
the construction site in which the construction and installation
siructure of the building with Plant No.02 was in a highly
damaged condition and smole was emanating from that place

and Iiquid like chemicals were dripping so that it was nof in ‘

Sub Divisional Magistrate
City Prant, Surat.
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favour to go inside the building at the incident site. Then, seeing
that the situation could be searched inside the plant no.02, you
sir and other police officers and men as well as officers of F.5.L.
office, officers of G.P.C.B., team of factory inspector, Sub
Divisional Magi., City and myself, our company manager
Paragbhai Detroja and other officers and employees of the safety
department of the company gathered in the company today at 5
o'clock in the morning for the search of the plant no.2 and its
sorroundings and you sir along with two persons of Panchas and
present relatives out of missing person and along with
videographer and photographer, as searching the plant No.2 in
the company and its sorrounding, an unidentified human
skeleton was found in a charred condition is found at Phase No.4
walk-way place on first floor of Plant No, 02 and two unidentified
human skulls were found in charred condition near the walkway
phase No.05. Also, an unidentified human skeleton was found in
a charred condition on the first floor of plant no.2. Also near it an

unidentified human skull was found in a charred condition

Sub Divisional Magistrate
City Prant, Surat.
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the cut out on the north side of the first floor and ground floor,
Also, between the plant no. 02 and the place with the storage
tanks, a skeleton with flesh and bones was found from the
ground floor in the condition of burnt head and hands and feet
and a purse was found inside his pants and the body was found
to be that of Dharmendra Marendra Prasad Age-20. And his
brother present there has also stated that the body belongs to
Dharmendra. All the dead bodies (skeletons) have been sent to
Navi Civil Hospital by ambulance for post-mortem, After halting
for some time at the place of plant no.02, after making a
thorough search, a burnt human body was found between two
receiver tanks near phase No.03 on the first floor of plant No.,02.
The body has also been sent by ambulance to Navi Civil Hospital
for postmortem.

In this way, among the employees who were present on the
job in the night sheet at the time of the incident in the comparny,
as mentioned above, the body (skeleton) of 07 employees was

found in bumt condition, but among them only the body of

Sub Divisional Magistrate
City Prant, Surat.
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Dharmendra Marendra Prasad was found. Remaining 06 corpses
(slkeletons] could not be identified and they may have died in
accidental fire accident in the company, so [ have declared that a
legal inquiry should be conducted in this matter.

Such my declaration fact is true and correct as per written

by me.
Before

sd/-illegible
iJ. K. Chandhari)
Police Inspector
Sachin GIDC Police Station
Surat City
Sub Divisional Magistrate
City Prant, Surat.
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S 30/11/2023 H 00

No. Name Caste Age QOccupation  Residing

(1} Jagdishbhai Jasingbhai Bharwad, Age 32, Occupation-
Business, Resident - House No. 07, Gopalnagar, Near
Sachin Railway Station, Kansad Road, Sachin, Surat Mo.
No. 9913742773,

(2) Gopal Ajubhai Bharwad, Age 22, Occupation-Driving,
Resident- Gopalnagar, Near Sachin Railway Station, Kansad
Road, Sachin, Surat Mo.No.9106238326.

In that way, we the above named Panchas came and present
at the front of the gate of the company named Aether Industries
Ltd. situated on G.LD.C Road No.08 Plot No.8203 on calling of
police personnel of Sachin G.1.D.C. Po. Sta.

Here you sir infroduced yourself as J.R. Chaudhuri, Police

Inspector, Sachin G.1.D.C. Po. Sta. Surat City and explained that

Sub Divisional Magistrate
City Prant, Surat.
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in the matter of Sachin G.I.D.C. Po Sta. Janva Jog No.56/2023,
dt.29/11/2023, at 01/30 hours on 29/11/2023, a total of 27
employees working in the company suffered minor injuries in the
incident of fire accident at plant no.02 and its surroundings in
the company aamed Ather Industries Ltd. Also, among the
employees present in the company at the time of the incident,
among the employees present in the company at the time of the
incident are (1) Divyesh Kumar Patel (2) Santosh Vishwakarma,
[3) Sanathkumar Mishra (4) Dharmendra Eumar (5) Ganesh
Prasad (6) Sunil Kumar (7) Abhishek Singh are not found and are
missing and they are likely to be trapped or dead in or around
Plant No.02 at the incident place but there is a major fire incident
in the incident site in which the construction and installation
structure of the building bearing plant no.02 is in a very
damaged condition and there is smolke coming out from that
place and liquid Iike chemicals are dripping so that it is not

considered necessary from the point of view of safety to go into or

Sub Divisional Magistrate
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around the building but at present, it is very necessary to search
the building and its surroundings by keeping the company's
safety department men. So that police officers and men present
here as well as government officials of different departments, FSL
office officials and company safety department men and the
present relatives of the company employees who are not found
are lkept together and videographers and photographers are kept
together and as to do the searching at the incident site in plant
No.02 and its surroundings in the company, as explained to
remain as Panch and to write Panchnamu by seeing investigating
in the proceeding regarding the same, we Panchas shown willing
and after seeing investigating, it is to write that,

Officials of FSL office present here introduced themselves as
Mr. P.B Malowana and Mr, V. K. Raval. Also, the preaent-uﬁcers
of G.P.C.B. introduced him as Shri Dr. Jinnasha Ojha, Regional
Officer, Mr. N.M. Xawar, Scientific Officer, Mr. Bhargavasinh

Cohil, Assistant Environmental Engineer, and Mr. Brijesh

Sub Divisional Magistrate
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Chauhan, Deputy Director of Indusirial Safety, Mr. S.A
Chauhan, Assistant Director, Mr. V.V. Chauhan, as Industrial
Safety and Health Officer, as well as Mr. V.J. Bhandari, Sub
Divisional Magi., Surat City and the photographer/videographer
present with the Police gave their identity as (1} Jigarbhai
Bharatbhai Taylor (2) Ravi Jivrajbhai Chansiya and the present
relatives of the employees of the missing company including (1)
Mayur Narsinghbhai Patel {2) Yogendra MNarendra Yadav (3) )
Santosh Changu Burma introduced them also present company
manager of Aether Industries Ltd. Paragbhai Detroja Nao
introduced himself along with other company officials and
company safety department men with necessary safety
equipment and different torches entered through the eastern gate
of the ground floor of the company's plant no.02 and as
conducted a search on the ground floor, buildings and
installations are heavily damaged on the ground floor and fire

extinguishers and other equipment materials and chemical mixed

Sub Divisional Magistrate
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water are strewn on the flooring and broken casings of R.C.C, are
strewn about. No man was found alive or dead on the ground
Aoor, Then came back to the gate towards the east side and came
to the first floor through the staircase and searched on the first
floor, There, a human skeleton was found in the walkway near
phase no.4. Two human skulls have been found near it in a
walloway near the phase. Out of which, it is not possible to
identify the entire body part of the man lying on the walltway
near the phase no.4 as it is burnt totally. Also, a human shkull is
lying in the position of the head facing east at the walkway near
the phase No.05 from which a yellow colored substance is seen
coming out from the head. His entire body was burnt beyond
recognition. MNear it lies a human skull in a western head
position. A burnt buckle of waist belt is affixed. His entire body
was bumnt beyond recognition. After which the three human
skeletons (corpses) were sent out in separate stretchers to be

placed in the ambulance thenafter, after further search, to the

Sub Divisional Magistrate
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north of the phase, there is a round empty space due to a tank
falling down due to a fire accident. To the north of it, there is a
three-foot wide wallkkway to the eastern part, where there is a
human skeleton (corpse) lying near the pillar, with fragments of
broken stone slabs lying on thereon. Also the intestines are seen
protruding from the abdomen. It is not possible to identify the
part of his body which is in burnt condition after removing the
broken stones of the glab, Sent the human skeleton (corpse) on a
stretcher to be placed outside in an ambulance. Next to this, to
the north of phase no.5, there is a round space due to a tank
falling down due to a fire accident, with a human skull lying on
top of it. The part of the body is completely bumt so tying a
safety belt and rope down to the employee of company's safety
department removed out the human skeleton and removing the
bones lying around it and placing it on a stretcher, as that
human skeloton can be identified, he was sent outside to be put

in an ambulance. Then came up to the second floor through the

Sub Divisional Magistrate
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western staircase on the first floor, During the search
investigation here, no person was found alive or dead on the
second floor. After such a search on the third floor, even there no
man was found alive or dead. After that, outside Plant No.02, in
the place of plant No.02 and storage tank farm in front of it,
searching on the ground floor, one head and both hands and feet
were found near the storage tank farm in the north side in burnt
condition. Which cannot be identified but along with his body, a
wallet was found in the Chotal cloth, one of which contains an
Aadhaar card and a PAN cerd with the name Dharmendra
Narendra Prasad written on it. So the present Yogendra Narendra
Yadav says that the skeleton (corpse) belongs to his brother
Dharmendra Narendra Prasad. The skeleton (corpse) was put on
a stretcher and put in an ambulance totalling 06 human slulls
[corpses) which were found on a stretcher and placed in an

ambulance have been sent to Navi Civil Hospital for post-mortem

in different ambulances. ; 1

Sub Divisional Magistrate
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Then during the search investigation, chemical smoke was
spread inside and around the plant no.02 so that all the men
involved in the search investigation halted for some time some
distance from the plant no.02 and after getting up and walking up
in the sunlight, all the people again went to the ground floor of
the plant no.02. No person was found alive or dead on the first
floor of Plant Neo. 02 after a thorough search., After that, after
coming to the first floor, a human body was found lying on the
chest between the two receiver tanks towards the south near
phase No. 03. He was taken out by the men of the company's
safety department who found him lying on a stretcher with his
entire body who cannot be identified, The body has also been
sent by ambulance to Navi Civil Hospital for postmortem. After
that, a thorough search of the second and third floor of Vara
Farti Plant No. 02 and the adjoining building and the

surrounding areas did not find any person alive or dead.

Lo

Sub Divisional Magistrate
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The above written Panchnamu has been written on a laptop,
the printout of which has been printed out and read seen by us
FPanchas, we have signed below after reading understanding,

Dt. 30/11,/2023 till 09/00 hrs.

Panch.l sd/-illegible Before
sd/-illegible
Panch.2 sd/-illegible (J. R. Chaudhari)
Folice Inspector
Sachin GIDC Police Station
Burat City
Sub Divisional Magistrate
City Praat, Surst.
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ANNEZURE-28
Cutward No.6375/2023

Office of Police Inspector
Sachin GIDC Po.Sta. Surat City

Dt.12/12/2023

To,

Deputy Director,

Industrial Safety and Health,

District Service Sadan-2, B Block,

Sixth Floor, Athwallines,

Surat City

Subject Regarding sending the investigation report
related to the incident of fire-accident in the
company Aether Industries Ltd.

Reference : Collector and District Magistrate, Surat City Office
No.Disaster/Sachin G.I.D.C./Acther Industries/Blast
/Report/Vashi/1870 to 1874 /2023 Dated 30/11/2023

Sub Eiﬁsium? Magistrate

City Prant, Surat.
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With due respect, it is the request report of J. R. Chaudhari,
Police Inspector, Sachin GIDC Po, Sta. Surat City that,

In pursuance of the above subject and reference, to state that
A committee has been formed by the Collector and District
Magistrate, Surat City regarding the blast incident in Aether
Industries Ltd. company situated at Sachin GIDC and it has been
asked to submit its joint report in day-07, on the basis of which we
have sent you the report of the investigation done on 04/12/2023.
Then on 07/12/2023 when all the members of the committee were
present before the Collector and District Magi., a verbal instruction
was given regarding getting the FSL report and reporting.

The fact of the matter is that according to Sachin G.LD.C.
Police Station A.Death No.148/2023 Cr.P.C. Section-174, on
29/11/2023 at 01/30 hours of the night, as accidentally fire broke

out due to some unknown reason in T.H.F, Tank lying at the site of

Sub Divisional Magistrate

City Prazt, Surat.
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Plant No.02 in Unit-01 of chemical company named Aether
Industries Ltd. located Sachin GIDC., Road No.08, Plot No.B203 in
which of fire accident, a total of 27 employees working in the
company have suffered minor injuries and have been admitted to
different hospitals for treatment and according to the incident and
on the basis of advertise given by the manager in the company's HR
department Denish Navinchandra Dodiawala, registered Sachin
GIDC Po. Sta. Janva Jog No-56/2023 Sta.D. Entry No-09/2023 at
06/35 hrs.

At the incident site on 29/11/2023, at 8: 30 in the morning
the fire was extinguished. Regarding the employees present in the
company at the t?_m& of the accident, among the employees present
in the company at the time of the accident (1) Divyesh Kumar Patel
(2) Santosh Vishwakarma (3) Sanath Kumar Mishra (4)

Dbarmendra Kumar (5) Ganesh Prasad (6) Sunil Kumar (7)
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Abhishel: Singh employees have not been found and are missing so
that there iz a sirong possibility that they are dead in or arcund
Plant No. 02 at the incident site but there is a major fire incident in
the incident site where the construction and installation structure
of the building containing Plant No.02 is in a very damaged
condition and there is smoke coming from the place and liquid like
- chemicals dripping so that it is not considered necessary from the
point of view of safety to go into or around the building so
congidering the situation. &dﬂquﬁte police force was kept in that
situation thenafter, about 24 hours have passed since the incident
so that it is very necessary to search the building with plant no.02
and its surroundings with the safety department men with
necessary safety equipment, on dt.30/11/2023 in the early
morning at 05/00 hour, we and A.C.P., [ Division and other Police

Officers and Police men, F.S.L. Officer, P.B. Makwana and V. K.
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Rawal, G.P.C.B. Officer, Dr. Jinmasha Ojha, N.M. Kawar,
Bhargavasinh Gohil, Brijesh Chauhan, S.A. Chauhan, V.V,
Chauhan of Industrial Safety Department and V. J, Bhandari, Sub
Divisional Magi., Surat City as well as present relatives of the
missing company employees including (1) Mayur Narsinghbhai
Patel (2) Yogendra Narendra Yadav (3) Santosh Changu Barma and
photographer and videographer and two person of Panchas and the
manager of Aether Industries Ltd. Company Paragbhai Detroja
along with other company officials and company safety department
men with necessary safety equipment and different torches,
searched in and around the company's plant no.02, a total of 01
buman skeletons (corpses) were found from the first floor of plant
no-02 and one human skeleton was found between plant-02 and
the storage tanls wh:u::h was sent to Navi Civil Hospital in separate

ambulances for P.M., In this regard, made a detailed Panchnamu,
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in this regard as the manager in company's H.R. Department
Denish Navinchandra Dodiawala gave advertise, an incident has
been filed as per Sachin G.ID.C. Po. Sta. A.death number-
148 /2023 under Cr.P.C. Section-174.

A total of 27 employees injured in this matter are under
treatment in different hospitals, out of which a total of 26 injured
employees have been questioned and statements have been talen
regarding the incident. So far a total of 11 employees have been
discharged after freatment. In addition to the total of 20 injured
employees, a D.D. has been taken before the Addl. Magi. In which
the fact that they got burnt and got injured while running away
when the place suddenly caught fire with a blast explosion.

In this matter, a total of 07 human skeletons (corpses) found
in and around the company's plant no.02 site could not be

identified, so all the corpses were sent to Nawl Civil Hospital for
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P.M, and D.N.A. samples taken by Dr. from the dead bodies and
DNA samples taken from the families of the missing employees were
sent to F.S.L. for analysis, on the basis of DNA analysis report
received from F.S.L. office dated 08/12/2023, it has been identified
about the truth and those dead bodies are missing employees
revealed to be (1) Divyesh Narsinghbhai Patel (2) Dharmendrsa
Kumar Narendra Prasad (3) Abhishek Akhilesh. Yadav (4) Sunil
Changu Barma (5) Ganesh Jawaharlal Shahu (6) Santosh Biharilal
Vishwakarma (7) Sanat Radheshyam Mishra so those bodies are
handed over to their families for cremation.

A panchnama of the incident site for this work has been made
in which the necessary samples and control samples have been
obtained from the incident place by the team of F.8.L. officials, the
samples and DVR/NVR of CCTV cameras of Aether Company have

been seized as per detail in the panchnama which all Muddamal

]
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have been sent at F.5.L. Surat for analysis, The analysis report of
which is pending,

Regarding this incident, Industrial Safety and Health,
G.P.C.B,, Fire Officer, 8.M.C., Electrical Inspector have visited the
site and sent lists to give necessary opinion for investigation work.

Pramod Madarilal Gautam Age-40, among those injured in the
said incident, died on 04/12/2023 at Udhana Apple Hospital
during treatment. Also, Chitaranjan Arjun Yadav died on
10/12/2023 during treatment at Udhana Apple Hospital. Whose
P.M. has been done at Navi Civil Hospital. The statements of the
families of all the employees who died on the job have been taken. A
total of 09 employees have died in this incident so far.

In this matter, a report dated 11/12/2023 has been received
regarding the site inspection done by the team of F.8.L. Officers. In

which plant no.02 had storage tanks and reactors on the ground
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floor, in which highly flammable solvents such ag (THF+Toluene)
were filled, the flammable solvents with low flash points near the
storage tanks were leaking due to some reason which formed vapor
clouds of the solvents in the air. And it has been conclhided that the
vapor cloud has for some reason received an ignition spark and
exploded at the location and prima facie is likely to cause a fire and
thereby impact the nearby distillation reactor.

In this matter, the statements of the employees present in the
plant at the time of the incident, the company officials and the
injured employees have been taken. Taking the statement of the
senior officials of the company, the 15 XL (THF + Toluene + Water)
storage tanl located on the outside side at the ground floor of the
plant no.02 in phase no.05 was sparking due to leakage or any
other reason due to accidental generation of vapor cloud. Fire broke

out with explosion in the tank and due to this further fire spread
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damaging 25 KL THF (solvent) tank in storage tank farm due to
which 10 KL distillation reactor tank in phase no.05 on ground floor
of plant n0.02 containing MEP and They believe that the tank which
was filled with the mixture of solvent was also affected by the fire
and that tank caught fire with blast and the surrounding tendri and
other machinery as well as Plant No.01, 02, 03 and storage tank
farm were damaged to a lesser extent.

In the presence of F.S.L. officials, the Panchnamu of the
incident site has been done, during the procedure, an advenced
facilities for fire safety were found in the company and regarding
this, it is also mentioned in the site test report submitted by the
team of F.S.L. officials.

Thus, based on the statements taken by the injured employees
and the statements taken by the officers/employees of the Aether

Company present at the time of the incident and the site test report

fu S
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of the constructicn site submitted by the team of F.S8.L., there were
storage tanks and reactors on the ground floor in Plant No.0Z2. , in
which highly flammable solvents such as (THF+Toluene) were filled,
the flammable solvents with low flash points were leaking for some
reason near the storagé tank, which caused a vapor cloud of the
solvent to form in the air and the vapor cloud got an ignition spark
for some reason, causing a fire at the place. It has also been shown
prima facie to ]:;am been blasted, affecting a nearby distillation

reactor. Currently, further investigation is going on regarding the

incident.
For your kind information.
Dt,12/12/2023
sd/-illegible
[J. . Chaudhari)
Police Inspector
Sachin GIDC Police Station
Surat City

Sub Mﬁm
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hafS AETHER INDUSTRIES INCIDENT INVESTIGATION REFORT

. Ho. COMNTENTS

CHAFTER 1 INTRODUCTION OF INDUSTAY
CHAMIER 2 DESCRIPTIDN OF THE INCIDENT
CHAPTER 3 RESPONSE
CHAPTER 4

FIRE AIGHTING SYSTEM INSTALLED
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1. INTRODUCTION DF INDUSTRY

Aether Industries Ltd Is located at GIDC; Sachin in Surat
district ,of Gujatat State. The Bombay - Ahmadabad
Matlofial Highway No, 8 passes thraugh Surat snd Is well
rotinected by Rallway/Road to the major markets In
Gujarat. .Aether Industrigs Limited, based out of Surat
(Gujarat, India), foouses on producing advanced
intermediates angd speciality chemicals Involving complex
and differentiated chemistry and technology core
competencies. Their products find application in the
pharriaceutical, agrothemical, material science, coating,
high performance photography, additive, and oil and gas
segrnents of chemical industry . Business was started In
2013 with a vision to create a niche in the global chemiéal
industry with a creative approach tawards chemistry,
technology and systems .

Various impartant distances are:

GIDC Fire station: 2 Km

GIDC Police station: 2 Kim

Sachin Railway station: 3.9 Km

Adjoining Industries

Morth Side -GIDC Plot, Small scale industries
EastSlde - M/SShakfi Distlllery Put. Limited
West Side - M/SShaan Dylng '
South Side -  GIDC Plot, Small sgale industries

Z[Page
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2. THE INCIDENT DISCRIPTION

In the night shift of November 29, 2023, M/s Aether
Industries Ltd Plot No, B203 Road o, 8 GIDC Industral Estate
athin Surat unit opsration was runhing smoothly . Suddenly
at around 01.45 A.M on 29-11-23, vapor cloud explosion was
occurred with flame In the area between intermediate plant 2
and Tenk Farm; As per my abservations in intarmediate plant 2
the bottom manually operated _hal| valve of 15 KL storage
tank (THF +Toluehe + Water ) might have had a pass/leakage
and THF+ Toluene + Water having started flowing out of the
storage tank . It s estimated that in this o5 to 10 minutes of

, h would have generated
enough Vapour-to cause an explosion -as it has flash point
around ~17 Deg , and Yapour cloud formed. between tank
form ares and intermediate Rlant 2 and some unknown
ignition source’ triggered the vapour gloud

massive explosion followed by o huge firah

Plants and tank farms Area.This explosion made an impact on
storage tank of 25 gL {Tetra. Hydro. Furn }and 6 KL (FINAL

PRODUCT MET ) which was located in the tank farm area
resulting bottom of 25 KL THF tank

observed that both the tanks were dis

from their original place .The fire blage A00n spread to all othey

dlPapa
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tank farm Vicinity and travelied
(6F) to  Intermediate plant 2. Intermediate plant 1 and
Intermediate plant 3 were also affected due high temperature
of blaze ., After hearing & loud sound of explosion, night shift
Security personnel Rushikesh and Sanjay noficed heavy

smokeffumes along with flames of fire between Intermediate
plant 2 and Tahk Farm,

vertically from Tank Farm

The thank farm area installation was totally destroyed, The
shockwave also impacted the neighboring admin and office
buildings where fragile parts like window glasses , window
panes breakages and office partitions were damaged,

Immedistely on duty staff raised the siren and the workers
had evacuated to assembly point. '

Fire Safety department personnel-Tushed towards the affected

areas for carrying out evacuation process & ERT members took
charge of the evacuation and evacuated victims during this
operation 07 wdrkers found missing and 27 workers got burn
injuries . Iijjured workers dispatched to SanjiVani Sachin
Hospital , Maitry Multi speciality Hospital , Apple Hospital ,
Tulip Hospital ,KF Sanghavi Hospital and civil hospital  for
further treatment ,Simultaneously firefighting operation with
the help of installed fire equipment like fire sprinkler systerm,
water curtains, fire hydrant systems and foam monitor started .
Within 15 min other fire services SMC City fire brigade ,Sachin

Sub Divisinnal Magistrate
City Prant, Surat.
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Motified =rea fire brigade ,colourtex ,Adan! port, AMNS ,ONGC
and KRIBHCO also rushed to the spot for relnfun:emﬂn‘t . Fire
crews covered the whole area with AFFF foam blanketing to
douse the fire by use of mechanical foam (AFFF ) along with
multiple water jets, Approx, 5000 Ltrs AFFF Foam consumed
during this operation .

The firefighting operations were intensified and with strenuous
efforts of all concerned, the fire was brought under control in
moraing on 29-11-2023 at about 08,230 A0,

Stbsequently next day on 30 -11-2023 a team consisting staff
of collestorate office S Fire & Emergency Services ,Police >
Dy. Director Industriaj Safety ,Regional Officer GPCB and A
team of M/s Asther Industries were carried out search and

rescue operation in this premises and recovered dead body of
07 missing workers .

3. RESPONSE

Infurmati::n about the explasion hazard was conveyed by the

Security staff on site to the Senior management staff Safety
staff and others, The Joca civil authorities were alerted by
senfor mariagement and within about 30 minutes almost all

Personnel and agencies In the city and around had come to the
site. However, the sheer enorm|

cloud which had by then spread t
made the affected arag Unapp

SlPage
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ill the gate of the installation,
roachable, But with the help of
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and cardoning off apeas thereby minimizing damages outside
the Installation,

4. FIRE FIGHTING SYSTEM :

This Industry has adequate Fire Fighting Systemt - Annexure-1
(2) Attached.
N4

pehiof Fife Officor,
Fire & Emergency Senices
Surat:Munigipal Corporation

3

Sub Divisional Magistrate
City Prant, Surat.
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Directorte of Forensic Science, Gandhinagar
Report of Site Visit

Mobile Investigation Van, Surat City
Police Station : Sachin GIDC, Dist, Surat City.

Type of Message : Control, Dt.29/11,/2023, 08-03 hrs.
J.Jog No. : 148/2023, Section : Cr.P.C.-174.

Cccurrence O.D.T. : 29/11 /2023, duration of 01-30 hrs.
Ocecurrence O.D.T. : ~—-

Type of Offense : Accidentally blast and fire in the company.

Site : At the site of THF Tank situated opposite raw-material’s Ware
House of Unit-01 of Aethar Industries Lid., Plot No.8203,

Sachin GIDC Road No.08
Date of Site Visit :
Mo. | Date Time QOfficials

1 29/11/2023 | 11-30 to 14-00 | P.B.Malowana (I/C 5.0.), V.K. Raval

(5.0

2 30/11/2023 | 14-30 to 09-00 | P.B.Malwana (I/C E.D.:E zﬂ Raval

Sub Divisienal Magistrate
City Prant, Surat.
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(5.0.]

3 01/12/2023

17-00 to 19-00

D.B.Patel (D.D.), P.B. Makwana (I/C

8.0.), V.K. Raval [8.0.), N.C.

Muliya (S.0.)

4 |03/12/2023 | 17-15 to 20-30 | P.B.Makwana (I/C 8.0.), V.K. Raval
(8.0.)

S |04/12/2023 | 14-30 to 18-30 | P.B.Makwana (I/C 8.0.), V.K. Raval
(8.0

6 |05/12/2023 | 10-00 to 17-30 | P.B. Malowana (I/C 8.0.), V.K. Raval

(5.0.], IN.C. Muliya (S.0.)

7 | o06/12/2023

14-15 to 16-00

K.K. Modh [A.D.), V.K. Raval {S.0.),

M.C. Muliya, (S.0.)

Short brief of Incident : It is in a way that, at the above

shown date -Hme-site, as the fire broke out due to unkmown

gub Divisional Magistrate

City Prant, Surat.

150



266

reason At the site of THF Tank situated opposite raw-
material’'s Ware House of Unit-01 of Aethar Industries Lid.,
Plot No.8203, Sachin GIDC Road No.08 situated in the limit
area of Sachin GIDC, Dist. Surat City Palice Station due to
which fire accident, a small-big injuries have been occurred at

the body of workers working in the company, and the huge

damage happened to the company, ete. regarding,

After above, A.Death No.148/2023 has been filed on

dt.30,11/2023.

At the above date-time-place, carefully inspected the
incident site in the presence of 1.O. Official Mr. J. K,
Chaudhary (Police Inspector, Sachin GIDC Po. Sta.) and police
staff, authorized person of the company Mr. Parag Detroja

(Eng. Head), Smit Parikh (Process Eng.) and other authorized

Sub Divisional Magistrate

City Prant, Surat.
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persons/employees of the company etc. Some of the required

documents related to the plant were made available.

The above authorized persons of the company provided
an authorized copy of the MEP process taking place in Plant-2.

In which the MEP process was stated. Which has been taken

into consideration.

Description of the incident site :

An 1.0, official said that the said incident was taken place
at At the site of THF Tank situated opposite raw-material's
Ware House of Unit-01 of Aethar Industries Ltd., Plot
No.8203, Mouje Sachin GIDC Road No.08, Plot No-8208.

The structure of the said incident site was of steel beam-

column type approximately 20m=17m=13m (Length-Width-

Height) with one floor plus ground floor. uﬁwﬁi

Sub Divisional Magistrate
City Fraat, Surat.
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as tank farm area. Some of the piping system of the said tanlk

farm was connected to Plant-2, north of the tank farm.

There is an RCC road of about 7m width in the north
direction of the said tank farm of the incident site, after which
Plant-2 is sivuated in the north direction. The structure of the
seid Plant-2 was of RCC beam-column type measuring
approximately 41mx12.5m 20m (length-width-height) with
three floors in addition to the ground floor, In which there
were 6 span except the staircase/staircase. The distance

between each span was approximately 6m.

Entering in the said Plant-2 going from east to west, on
the cohumn in the south direction of span no.5 on the left side
of the walkway, {1) MCC-1/5-F1 (2) MCC-3/2F... was writtten.
There was a storage tank of 020ST-022 with 15KL capacity

next to the said Column. It was stated that 5EL to 7KL of

feb-

153

Sub Divisional Magistrate

City Prazt, Surat,




269

solvent liquid (THF + Toluene + Water) was filled in the said
tank. The said tank is missing from its position, as well as the
steel I-beam for the foundation of the said tank is damaged.
The above tack is lying in a damaged, irregularly pressed
condition on the RCC road at a distance of about 6m from the
the said foundation frame in the south-east direction. The part
of the top of the tank was lying on the road about 5 feet away
from the tank in the western direction of the said tank in a
dent and damaged conditionn. The man-hole of the said top is
intact with nut-bolts, The welding around the border is

brolken.

A portion of the J-nozzled circulation line valve was
present on the base top. The nut-bolts of which are broken,
there was a pressure gauge valve mechanism next to the

nozzle, on which the broken remains of the pipe-line were

b Divisional
e City Praat, Surat.
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found. Next to which the nitrogen inlet valve was in a broken
state, with part of its flange missing. The vent line pipe in the
center is broken from its welding. Material inlet lines that are
irregularly broken from flexible pipe approximately 2 feet

apart, Also three other blind lines are damaged.

A broken pipe line for an outlet was found near the
bottom of the above tank. The said line valve handle was
absent. Also some part of valve and pipe was damaged. The
main valve was now found to be in closed condition. The sub-
ended open end of the outlet line pipe, approximately 3.5 feet

in length, connected to the valve was irregularly broken.

A pump for the outlet of the tank towards the east side of
the foundation of the above tank was found to be present in a
damaged condition, the inlet flange of the said pump

contained the remains of the sub-end of the pipe.

Sub Divisional Magistrate
City Pront, Surat.
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The board for power supply of the motor-pump is said to
be fitted in the east-south column of span no.5. It is

instructed to take possession of bumt/semi-burnt wires,

At the top of the foundation of the said tank there was a
portion of the slab protruding about 4 feet at a height of about
Sm. On the lower surface of the slab, a black mesh is applied
and a semi-circular impression can be seen. Most of the time
slab grooves/rods are visible, and the beam seems to be
deformed/bent upwards somewhat. The piping system was

found to be hanging/damaged at the said place.

It was stated that a steel I-beam was attached between
the two columns in the east direction of span no-5 at the said

place, which i-beam was now detached from the east-south

column. /L&’

Sub Divisional Magistrate
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157

A tank lying on the RCC road, with a height of about 6
inches of light brown colored liquid with peculiar smell, is

instructed to be seized.

A sewer line at the site, which has a brownish-colored,

peculiar-smelling liquid, is instructed to be seized.

There is an affected RCC road of about 7m width near the
incident site, on which broken and damaged pipes, I-beams,
broken remains of RCC, sheets ete. are lying in disarray, and
the remains of a peculiar liquid-like substance on the road
were found in large quantities, It is instructed to seize the
sample from the eastern direction of the fluid and capture the

sample from the western direction.

At the said incident place, 0205T-022 1D, in Plant-Z,
there was another tank 020TE-110 1.D. of west direction

beside SS Storage filled with mother liguor Which was absent

e
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from its place, whose broken brick foundation was seen. The
tanlk at the said site was found lying in a battered, damaged
condition [near the 3rd tank looking east in the tack farm
area) in the southern direction at a distance of about 8m from
its original location. The said place is heavily damaged and
cannot be visited now. Steel legs with cement of the said tanik

are lying disorderly on RCC road.

At the said incident place, there was another 020TE-103
L.D., plastic tank filled with HCI liquid in west direction beside
storage tank of 020ST-022 L.D. in Plant-2. Which was absent
from its place, whose broken brick foundation was seen. The
said site tank was found in the form of burnt/broken, partially
destroyed plastic/HDPE remnants on RCC lined road in west-
south direction about 10m from its original locatiom, it is

instructed to seize a piece of damaged plastic/ HDPE remnant.

Ao J2P
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At the said incident place, there was third one 010TK-
207 LD., plastic tank filled with HCI Scrubber liquid in west
direction beside storage tank of 0208T-022 LD. in Plant-2,
Which was absent from its place, whose broken brick
foundation was seen. Burnt/broken, partially destroyed
plastic/HDPE remains were found scattered on the RCC road
in the west-south direction at a distance of approximately lm

from the original location of the said site tank.

Damaged/broken cement sheets on roof of tank farm
were observed at said incident site. There was stainless steel
tank with 25KL capacity of first order 030ST-0IS ID from East
in the said tank farm. In which approximately 12KL Pure THF
(Tetra Hydro Furan} liquid was stated. The valve at the bottom

of the tank is currently closed, the valve is damaged and

Sub
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leaking, it seems to be dropping on the flooring, it is instructed

to seize the liquid from the flooring,

The outer insulation of the tank is damaged. The said
tank is said to have an ESH (Emergency Safety Haich)
mechanism at the top. There was an outlet line at the bottom
of the said tank. The pipe connected to the motor-pump which
had leakage from the flange after the incident was said to have
blind gasket installed, which blind gasket was found now.
Some degree of damage and presence of black mesh was
observed in the said tank. Six lines *n;;ith pump after-outlet
pipe, pressure-gauge meter, flowmeter and glass window valve

for the outlet of the said tank were found damaged.

Beside the above tank, there is one tanlt of 030ST-006
1.D. and with 25 KL capacity at west which is said to contain

PCP (Para Chloro Phenol}, The cuter insulation of the said
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tank is badly burnt, and its pipes, motor-pumps etc. are badly

damaged.

Beside the above tank, there is another one tenk of

030ST-006 LD. and with 25 KL capacity at west which is said
to contain PCP (Para Chloro Phenol). The outer insulation of
the said tank is badly burnt/damaged, and its pipes, motor-
pumps ete, are damaged. On the piping near the said tanic,
with. steel stand/leg in cross condition, O20TK-110 1LD. a

tank, containing mother liquor, can be seen lying in a

damaged condition.

Beside the above tank, there is third one tank of 030ST-
D08 ID. and with 25 KL capacity at west which is said to
contain 98% Sulfuric Acide of concentration. The presence of

black mesh was observed on the main tank and it was

161
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damaged to some extent, as well as its piping system could be

seen damaged.

Beside the above tank, there is fourth one tank of 030ST-
009 I.D. and with 25 KL capacity at west which was said to
contain HCI. As the tamk is absent from its location, it is
instructed to seize the residual liquid from its flooring. Most

often the piping system can be seen damaged.

The building with plant-2 of the incident site, having
three floors in addition to the ground floor, was of RCC
beam/column type. There was a space for a walkway about
3m wide in the middle, with 6-6 spans of beams/columns on
either side of the walkkway, In which there were various
equipment, piping system etc. There were
staircases/staircases at both the east and west ends of Plant-

2. There was a wall for the partition of the span and staircase.
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The distance between two successive columns of east-west on
both sides of the said Walk-way was about 4.7m and the
distance between two successive columns of north-south was

about 4.7m.

Burnt/semi-burnt damaged piping system ete, along and
around the wallway, moving from east to west through the
ground floor walkway. Fragments of broken plaster were found

scattered.

Moving through the walkway of the ground floor,
proceeding from east to west direction, various equipments
ete. on both sides of the walkway in the first three span are

burnt/semi-burnt to some extent, damaged, black mesh was

also found. /%
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Burnt/damaged remains of one of the two aquas tanks
on the north side of the fourth span, with walkways in place,

were found, is instructed to seize the residual liquid samples.

At the said site, in fifth span, in south direction (left side
of walkway) 020RT-055 1D. and a Disullation Reactor of
stainless steel with capacity of about 10 KL was said to be in
hanging condition, in which Toluene + THF + Product was said
to be, the said reactor was absent from its place. A broken
portion of the bottom of the said reactor having a diameter of
about 9.5 feet from welding was found lying on the flooring
with a walkkway in an east-north direction about 10 feet away.
The bottom was somewhat damaged. It is instructed to seize a

sample of residual material from the bottom.

Other torn-broken-twisted parts of the said reactor were

maximally damaged, and the said parts were MEEP
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disarray on the flooring. Steel angles, pipe lines, other
equipments etc. were found at the said site in a state of heavy
damage, bent-broken etc. The plaster of the column around
the said Distillation Reactor part was somewhat damaged,
dislodged and black meshed. Mostly the electric wires were
found to be largely burnt and damaged, The walk near the
main site - the calab-tray above it was hanging downwards
and the wires in it were burnt to the max. The steel I-beams
with hanging clamps on the side of the distillation reactor were
badly damaged and broken/twisted, Pipes connected to Sadar
Distillation Reactor were found loose from connections,
irregularly broken. A plastic tank near the wallway at the site

was found in a broken-melted, damaged condition.

The said Distillaion Reactor to O208T-022 LD.

(Containing THF+Toluene Water) storage tank is said to be
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about 2.5m away in south-east direction, and the tank with ID
020TE-110 (Containing Mother Licquor) iz said to be about 1m
away from the said Distillallon Reactor. Also 020ST-022 LD,
(Containing THF+Toluane+Water) west of storage tank 020TK-
110 LD. The distance between the tanks (containing mother

liquor) was stated to be approximately 1.5m.

At norht-east side of walls-way near Distillallon Reactor of
D20RT-055 LD., there was an aquas storage tank of 020ST-
038 1.D., which was damaged. Various equipment north of the

said reactor were heavily damaged. There was OTRC

Dislillation Reactor of 020RT-052 in in the fourth phase
towards east direction near the said Reactor. Which was

crossed and damaged.

To the right of the walkway near Distillation Reactor of

020RT-055 1.D., the storage tank above was slightly depressed
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and shifted downwards, platforms etc. were found to be bent
downwards from the top. It does not seem to be possible to go
to the said site. Other tanks in the said span were somewhat

damaged.

Plant-2, ground floor, going from east to west, span no-6,
various equipments in south direction were heavily damaged,
also damaged, swollen, some barrels were found in north side.
Signs of black mesh and some amount of damage were found,
mostly near the staircase and surrounding areas, as well as

broken remnants of plaster ete.

On the south side of the building of plant-2 of the said
incident site, on the RCC road side, in the east to west
direction, there were various tanks on the ground floor, the

tanits belonging to the third span appeared to be somewhat

damaged and black mesh. %}
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Flant-2, first floor, going from east to west, on both sides
of the walkway, equipments like tanks, vessels, etc. were
somewhat damaged, and the presence of black mesh was
seen, the plaster was broken. The wiring was found bumt.
020RT-055 LD. in South direction in the said Floor Phase
No.5. It was stated that there were two receiver tanks on top of
the Distillation Reactor, both of which were found to be heavily

damapged and crossed.

A reactor-column was found near the ACC column at the
south-west corner of the upper side of the Distillation Reactor
of 020RT-055 L.D,, pressure marks were observed on the lower
side of the reactor-column, and its pipe system was

loose /broleen.

Also, other equipments on the main floor were damaged

to some extent, and the presence of black mesh was seen. On

e
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the right side of the main floor walkway there were said to be
two tanks filled with acidic toluene, both of which were
damaged, and were found hanging from their legs. Wires,
other equipments etc. were heavily damaged at the place. At
the main floor and place stated to be the switch board for the
power supply of the Begitator Motor of the above reactor,

whose burnt/semi-burnt wires are instricted to be seized.

Subsequently, in phase No. 6, wvarious reactors,
equipments etc. were found burnt/damaged on both sides of
the wallcway, on which the presence of black mesh was
observed. Subsequently, the eguipments etc. in the plant-
passage part after the staircase at the end of the walkway were

damaged to some extent.

Plant-2, 2nd floor, on staircase going to west to east, at

the said site, at various equipments, piping system,

=
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cables/wires on both sides of the walkkway at the said site,
some extent of fire damage, plaster etc. broken and damaged
at the said site. The presence of blaclk mesh was seen on the
ground floor., Leading to ahead at the said site, there is a
catalyst dumping room, which is somewhat damaged, its door
is broken, the leading staircase to the main site is the
operating room, the glass of which is broken. Signs of trapping

were seen on Computer inside the cabin, AC. Ete.

Plant-2, 3rd floor, on staircase going fo west to east, at
the said site, at various equipments, piping system,
cables/wires on both sides of the walkway at the said site,
some extent of fire damage, plaster ete. broken and damaged
at the said site. The presence of black mesh was seen on the

ground floor. Leading to ahead at the said site, a glass of
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catalyst room is broken, room has been damaged at some

extent,

Plant-2, 4th floor/terrace, stair climbing, going from west
to east, chiller plant, cooling tower, nifrogen plant etc. are said
to be located, on which there is no significant effect of fire.

There are cement and GI sheets on the roof. Normal mesh

marks were observed at the said site,

Loss/impact was observed on the front of the SML
company at a distance of about 100m to the south of the said
incident site. Also loss/impact was observed at a distance of

about 60m in the remaining directions.

Details of sample collected/instructed to be collected:

(1) Sample of burnt/semi-burnt wires of board for power supply
of pump-motor of O20ST-022 1D. fitted in East-South

column of phase No.5.



2]

()

(4}

(5)

(8)
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0208T-022 1.D. lying on ECC Road a tank containing about &

inches of light brown liquid with a characteristic odor, about

500 ml of sample.

Sewage line near Plant-2 at the incident site containing

brownigh colored liquid with peculiar smell, sample of about

500 ml,

Residues of a ligquid-like substance having a peculiar smell
were found in large quanfities on the RCC road, of which a

sample of about 500 ml from the eastern direction.

Residues of special liguid-lilke substance found on RCC road
in large quantity, of which about 500 ml sample from west
direction.

At the said incident site, a piece of plastic/HDPE sampled

from the remains of an absent tank lying about 10m to the

Sub Divisioral siagistrate
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west next to a storage tank absent at the west side beside

storage tank of 020S5T-022 from Plant-2.

Pure THF (Tetra Hydro Furan) of First Order O308T-015 L.D.
from FEast in Tank Farm, a sample of approximately 500 ml

from the flooring liquid of the tank .

A sample approximately 500 ml of residual liquid from the
floor of the plastic absent tank of fourth order 030ST-009 1.D.

at west towards east in the tanit farm.

A sample of approximately 500 ml of residual liquid from the
melted/destroyed tank of HOPE located inm Phase no-4 in
Plant-2, ground floor, going from east to west, to the right of

walloway.

In Plant-2 at the incident site, on the ground floor, left of the

walkway, fromn east to west, the brolen part of the bottom of

Sub Divisional Magistrate
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the Distillation Reactor in phase No. 5 was on the wallway. A

sample of approximately 500 ml of the residual liquid.

(11) In plant-2 at the incident place, a sample of burnt/semi-burnt
wire of board for power supply of agitator motor of Disulation
Reactor in phase no.J, right of walleway, on first floor, running

from east to west.

(12) DVR/NVR of CCTV cameras from the incident site.

(13) Control sample about 500 ml, of Pure THF (Tetra Hydro

Furan)

(14] control sample of MEP (4-(2-methoxyethyle)phenol) about 500

ml.
[15) Control sample of HCI (Hydro Chloric Acid) about 500 ml..

[16) Control sample of sulfuric acid about 500 ml

[17) Control sample of toluene about 500 ml,

Bub Divisional Magistrate
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18) Control sample of PCP (Pera Chloro Phenol) about S00 ml.

19] Necessary DNA sample and other sample from the Dr. did

Post-mortem for identification of the deceased.

Instructions:

(1) To obtain an opinion as to the exact cause of death of the
deceased and the injuries sustained on the body from Dr. did
P.M. and to obtain an opinion from Dr. who treated the body

injuries of the injured.

(2) To obtain a list of chemicals used and process carried out by

the plant.

(3] To obtain the stability report of the structure of the affected

plant,

(4) To obtain necessary report from Factory Inspector,

Sub Divisional Magistrate
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Samples No.l to No.19 mentioned above are instructed to be
sent to FSL Surat (applicable division} for necessary detailed

testing.
To do photography-videography of the incident place and
making sketches.

To obtain necessary opinion and report of GPCB.

To obtain all necessary license and stock details for chemicals

used in the said plant.

to obtain an opinion regarding Fire Safety Department NOC

and license.

Whether there were necessary safety guidelines for chemical

processing in the said plant as well as necessary equipments

for the same or not? To verify it. /%
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(11) Whether safety precautions were talken for processing and
storage of flammable chemicals in the said plant or not? To
verify it.

(12) To obtian necessary report regarding power supply from

Electricity Board.

(13) Whether all staff working in the plant have received proper

training or not? to obtain necessary report on the same.

Observation:

(1) At the incident site, the storage tank containing
THF+Toluene+Water in Plant-2 was found to be dislodged from
its place and lying on RCC road in East-South direction. Also
part of its top was found lying loose on ACC Road near Tanl

Farm. On which maximum effect of fire /blast was observed.

S f
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At the incident site, a storage tank located on RCC road
between Plant-2 and Tank Farm was thrown, which had
relatively little effect on other tanks located east of the original
location of the tank, while other tanks located west of the
original location of the said storage tank. A significant effect

was observed,

At the incident site, plant-2 fire/blast impacting the mother
Iquor tank on the west side of the storage tank, the mother
liquor tank was found to have jumped and fell into the tank

farm on the south side.

At the incident site, plant-2 fire/blast impact on HCI tank on
west side of storage tank, HCI tank was thrown on road and

found to have melt damage due to fire impact.

At the incident site, melt loss was observed due to impact of

fire/blast in Plant-2 on another HCI tank located to the west
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side of the sltﬂraga tank, due to fire impact of the said HCI

tanl.

At the incident site, south side of phase no.5 of plant-2, the
lower surface of the roof on the exterior, lower surface was
extensively damaged and its steel bars were found to be

exposed and lifted upwards.

At the incidant site, maximum effect of blast and fire is
observed on storage tank with HITHF+Toluene+Water and

distillation reactor with THF + Toluene + Product in Flant-2,

Blast and fire effects are seen on the equipments in phase no-

4, period no-5 and phase no-6 ingide the plant-2.

At the incident site, blast/fire impact was observed on various
equipments around the original location of distillation reactor

in Plant-2.

Sub DT
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At the incident site, plant-2, first color, more blast/fire impact

was observed in span ne.5 running from east to west.
THF Flash Point: ~17°C (1.4 °F) D.
Toluene Flash Point: 4 °C (39.2 °F) D.

Some DCS data of the applicable equipments of the incident

site, applicable time, is received from the company.

A CCTV camera was found at the incident site. The necessary
study was done. On the basis of which it appears that the
blast occurred in the ground floor of Plant-2 at 01:47150 time

on 29/11/2023.

Advanced facilities for fire safety were seen in the said

Company.

Static discharge points found near stairwells on both sides on

each floor of Plant-2.
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(17) The possibility of serious injury and death to personnel

working in the vicinity due to impact of blast/fire cannot be

ruled out.

Conclusion :

(1)

Based on the above observations and inspection of the
incident site, plant and process information stated by the
authorized persons of the company, necessary documents
received from the company and studying the CCTV footage,

the following conclusions were found.

Plant-2 had storage tanks and reactors on the ground floor,
filled with highly flammable solvents (such as THF + Toluene).
A prima facie possibility of a highly flammable solvent having a
low flash point leaking near the storage tank for some reasomn,

forming a vapor cloud of solvent in the air and this vapor
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cloud getting an ignition/spark for some reason, blasted and

started a fire.

It seems prima facie possible that the blast in the said reactor
was caused by the impact of the above blast on the nearby
distillation reactor. Also due to said blast, parts of the reactor

and part of its bottom were found to have fallen on the floor.

After the above blast, it is likely that the impact caused a large
amount of fire due to the loss of flammable solvent in the

storage tank containing THE in the tank farm area.

Blast/fire appears to have maximum effect on storage tanks

and distillation reactors.

The above solvents are flammable and have a low flash point,

due to which rnore fire is likely to occur.
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Part of the top of the above storage tank appears to have hit
the roof due to upward movement. The storage tanl and part
of its top were found to have been thrown towards the tank

farm and lying loose on the RCC road.

On the impact of the above blast on the mother liguor tank,
the mother liquor tank was found to have jumped and landed

in the opposite tank farm.

The impact of the above blast on the HCI and HCI scrubber
tanlks, both the tanks fell on the road and were found to be

damaged due to fire,

The impact of the above blast/fire on the fifth HCI tank

running from east to west in the tank farm area, the main

tank was also found to be damaged. A&
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(10) As a resuilt of the above blast/fire, the various equipments

located on the first floor of the beautiful place were heavily

damaged.
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Report accepted by : sd/-illegible
Name : Rajubhai Raghunathbhai B.No, 1335
Rank : A.H. Const. S3achin GIDC Po. Sta.
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